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Revocation of President’s rule in Bihar

Ramani, Shri K.

Ranga, Shri

Roy, Shri Chittaranjan
Saboo, Shri Shri Gopal
Samanta, Shri 8. C.

Satya Nurain Singh, Shri
Sen, Shri Deven

Sen, Dr. Ranen

Sczhivan, Shri

Shalwale, Shri Ram Gopal
Sharma, Shri Ram Avtar
Sharma, Shri Yogendra
Shastri, Shri Prakash Vir
Shastri, Shri Ramaviar
Shastri, Shri Raghuvir Singh
Shastri, Shri Shcopujan
Shastri, Shri Shiv Kumar
Shiv Charan Lal, Shri
Shivappa, Shri N.

Singh, Dr. B. N,

Somani, Shri N, K.
Somasundaram, Shri S. D.
Sondhi, Shri M. L.
Sreedharan, Shri A,
Subravclu, Shri

Tyagi, Shri O. P.
Vajpayee, Shri A, B,
Vidyarthi, Shri R. S,
Viswambharan, Shri P.
Viswanatham, Shri Tenneti

MR. SPEAKER : The result™ of the
division is : Ayes 159 ; No:s 106.

The Motion was adopted.

Mr. SPEAKER : In the afternoon we
will take up gencral discussion of the
railway budget. Now we will adjourn
for lunch.

12.58 hrs.

The Lok Sahha adjourned for Lunch

tili 14 hours of the clock,

The Lok Sabha re-assembled after
Lunch at five minuwtes Pass Fourteen
of the Clock.

[Mr. Depury Speaker in the Chair]

REVOCATION OF PROCLAMATION
IN RFLATION TO BIHAR

THE MINISTER OF STATE IN
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
1 beg to lay on the Table a
copy of the Proclamation issucd by the
President on the 26th  February, 1969,

" *The following M:mboers also recorded their votes.

AYES : Shrimati Sharda Mukerjee.

NOES : Shrimati Nirlep Kaur, Sarvashri

Budget Rly.—Gen. Dis.
revoking the Proclamation issued by him
on the 29th Junc, 1968 in rclation to the
Statcof Bihar published in Gazette of
India dated the 26th February, 1969, under
clause (3) of article 356 of the Constitu-
tion. [P.’a(‘rtf in  Library. See  WNo.
LT-139/69].

14.05} hrs.

RAILWAY BUDGET - GENERAL
DISCUSSION
MR. DEPUTY-SPEAKER : We shall
now take up the Railway Budget......

SHRI S. M. BANERIJEE (Kanpur)
Sir, 1rise on a point of order. 1 invile
your kind attention to Rule 340 :

““At any time after a motion has been
made......

MR. DEPUTY-SPEAKER : We are
getting an  opporiunity 1o discuss the
Railway Budget.

SHRI S. M. BANERIEE: 1 am telling
you the reason.

SHRI RANDHIR SINGH (Reohtak) :
He has not seen the Rajdhani Express,
Otherwise, his cyes would have opened.

SHRI S. M. BANERIJEE : Sir, we arc
discussing the Railway Budget now,
Kindly hear me. What I am submitting
is ncither irrelevant nor  frivolous.

SHRI SHEO NARAIN (Basti) : What
is the question ? Should the Govern-
ment withdraw the Railway Budget?

SHRI S. M. BANERIJEE: 1 am
speaking under Rule 340,

The Railway Minister, Dr. Ram
Subhag Singh, is going to initiate the
discussion on the Railway Budget. The
discussion on the Railway Budget will
continue for 10 hours. From l1st of
March, 1969, the Rajdhani Express is
going to be started.

SHRI K. N. TIWARY (Bettiahe) :
What is the subject before the House?

SHRI S. M. BANERJEE: I am
coming to that. 1 am very happy that
the train is starting from 1st March, 1969,
from New Delhi to Calcutta. It will
stop at Kanpur station for 10 minutes.
But it is must unfortunate that no passen-
ger will be allowed cither 1o get down or

Janeshwar Misra, Kedar Paswan,

K. K. Nayar, C. C. Desai and S. K. Tapuriah.
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ta goin. R isa great injustic done to
11 lakhs of people of Kanpur.

MR. DEPUTY-SPEAKER :
all.  Kind'y resume your scat.
understand you.

SHRI S. M. BANERIJEE : Kindly
hear my argument,

MR. DEPUTY-SPEAKER : No argu-
ment please. [ have followed it,

That is
I have

SHRI S. M. BANERIJEE : I cannot
discuss it in the Railway Budget because
the mischicf will have already been done
on the Ist of March, 1969. I want the
House to be adjourncd to discuss the
matter. It is a very serious matter.

MR. DEPUTY-SPEAKER : Plcase
resume your seat. I permitied you to
raise the issue because 1 thought it was
somcthing relevant,  If you want to say
something, you welcome the starting of
the train and, if there is any inconvenicnce
caused or any addition is to be suggested,
or any change in the time-table is 1o be
suggested, the Railway Minister is always
prepared to listen to you and, il it is
reasonable, he is ready to concede.

SHRI S. M. BANERIJEE : But it will
start on the Ist of March. Does he
want the satyagraha to continue 7 Does
he want the people of Kanpur to conti-
nuc their satyagraha ? Let him say
that he will accommodate the people
of Kanpur, What is his objection 7

MR. DEPUTY-SPEAKER May 1
request the Hon. Minister now to cancel
the stop at Kanpur so that there will
not be any ditficulty ?

THE MINISTER OF RAILWAYS
(Dr. RAM SUBHAG SINGH) : Iam
not prepared to act under any threat

whatsocver, [fn.'('rmp.r.inm]
SHRI S.M. BANERJEE : [ have
not heard the Hon. Minister.  What did

he say ?

MR. DEPUTY-SPEAKER : Now,
Shri 8. M. Banerj:e may resums his seat,
Usually he raises something of immedi-
ate importance, and, thercfore, I had
allowed him.

SHRI S. M. BANERJEE : This is of
immediate importancc:,

PHALGUNA 7, 1890 (S4KA)

Gen. Dis. 162

MR. DEPUTY-SPEAKER : This
matter can be settled with the Hon.
Minister.

SHRI S. M. BANERJEE : What did
the Hon., Minister say ?

MR. DEPUTY-SPEAKER : He has
said that he will not yeild to any
threats,

SHRI S.M. BANERJEE : There is

no threat.
It is a matter
people. Are they going
Viceroy's Special 7
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SHRI §. M. BANERJEE : My Hon.

friend has said som>thing very bad. He
is only interested in raising his
salary and nothing clse in this House,
14,12 hrs.

PERSONAL EXPLANATION BY

MEMBER

SHRI VASUDEVAN NAIR (Peermade) :
On a point of personal explanation., On
the 2ist of this month there was some
chargs and counter-charge betwecen two
M :mbozrs, nams=ly Shri Bal Raj Madhok
and Shri Ebrahim Sulaiman Sait and
soms= of us had intervened in the course
of that and made som: remarks against
Shri Bal Raj Madhok. I was not here in
the Housc at that tim: when Shri Bal
Raj Madhok, after going through the
records, withdraw the remarks that he
had mad: against Shri Ebrahim Sulaiman
Sait. I had made som: remarks against
Shri Bal Raj Madhok, and am told that
it will be good if [ withdraw those
remarks. [ am prepared to withdraw
those remarks.

14.13 hrs.

RAILWAY BUDGET--GENERAL
DISCUSSION — (Contd.)

SHRI RANGA (Sri Kakulam) : I
rise to a point of order in regard to the
10 por cent increase that have been made
by a mere exccutive ord:r from the
Railway Board on passengers’ luggages
and beddings. This is not the [first
tim= that this has been dome. Thrice
before such  enhancem-nts had been
mad:. My Hon. friznd Shri C. C. Dxsai
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from our party who will be speaking for
our party will be saying something about
the extrotionate manner in which rates
and freights heve been increased in the
earlier ycars, and on top of it the
exemptions which had been prevelent
for generations have come to be given
up in regard to passengers” luggagss,
parcels, beddings, baggages and so  on,
Not beinz content with that, just a little
more than a week before the railway
budget was to be presented here, Govern-
ment had thought it fit by an wukase to
raise by 10 per cent the luggage chargas;
they had removed the exemption and
also raised the surcharge by 10 per cent
on passcngers’ luggages.  According  to
me, this is an  unconstitutional
thing.

Secondly, they have not even meon-
tioned it in the railway budget, If
they had mentioned it in the railway
budget sprech and had asked for the
parden of this House, there would have
been some cxtenuating fact about it
But they took it for granted. I think
my hon, fricnd had been wrongly advised
by the Railway Board. The Railway
Board knows how 1o get hold of
Ministers, Ministers of State and D :puty
Ministers, and unfortunately  just at that
moment my hon. friend had to [ather
the budget which  had already  been
mothered by somebody else, so much so
that he had no chance of examining the
constitutional position.

I am raising this point from the point
of view of parliam:ntary  proprizty,
From the constitwtional point of view
as well as from the point of vicw of
parliamentary propricty, 1 consider this
to be a very bad move that  Gowvernment
have made. My hon. friend wanted to
have a cheer from the House when he
said that he was not raising any frizghts
and fares this year. But actually what
had happened was that  just before the
budget was presented here, the charges
on passagers” luggages had  been
increased.

This is not the right way to approach
the House. The Hon. Minister had
taken over this portfolio just a few days
before, and, therefore, this unfortunate
thing has happaned. But I would
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request you to advise the Hon. Minister
to see that such things are not done in
the future, and Parliament is shown
greater respect, and the Hon. Minister
should also be advised and cautioned to
see that the Railway Board docs not
play these pranks and  tricks on
Parliament as well as the Hon.
Minister.

DR, RAM SUBAGH SINGH: I
shall reply to this point at the end.

MR. DEPUTY-SPEAKER : [ think
the Hon. Minister may be permitted to

reply to  this point at the end of
the gencral debate on  the railway
budget.

SHRI RANGA He must  reply
now.

MR. DEPUTY-SPEAKER As the
kon. Member himselfl had stated, he had
come on the scene only a few days

beforc, almost just on the previous
day.
AN HON. MEMBER But he is

a fully grown up man.

Dr. RAM SUBAG SINGH : But
it has been already announced, and 1 do
rot want to make any comment on it
just now. I shall reply to the point at
the end.

SHRI RANGA : The House should
have been shown greater respect,

DR. RAM SUBAGH SINGH : Now
that the hon. Member has raised this
point, I shall give a fuller and regular
reply later.

SHRI1 DATTATRAYA KUNTE
(Kolaba) : B:fore you docid:  this
point, 1 would like 10 submit oac thing.
A specific point has been raiscd.  When
the specific point is there, to mix it up
with the reply 10 the general  debare
would rot be a proper prozedurc. This
is not a speech of Shri Ranga o1 the
railway budget. A specific point has
becn raised and the propsr procedure s
that the hon. Minister should reply to
that point just now. (lnferruptions)

MR. DEPUTY-SPEAKER : Pro:edu-
rally, Shri Ranga has been perfectly
within his rights in raising this point.
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SHRI S. M. BANERIJEE : Shri Sheo
Narain has becoms a mobile nuisance.

SHRI RANDHIR SINGH: On a
point o ord:r. Can a Momber...

MR. DEPUTY-SPEAKER : Shri
Dattatraya Kunte is already on  his legs
ona point of order. [ shall listen to
Shri Randhir Singh alterwards,

SHRI RANDHIR SINGH: I am
oa a point of ord:r about his speaking.
Can an hoa. M:mber speak while cating
batel leal 7 1 want your ruling on this.
The hoa. M:mber  is cating betel leafl
and he is spzxaking here. Is that
parliamentary 7 It is contempt of the
House, according to m:.  Kindly give
your ruling on this.

SHRI S. M. Banerjee : He is not
cuating, but chewing.

wt Toredix fag . F1E ft om @
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MR. DEPUTY-SPEAKER : I am
giving my ruling. So long as chewing
of pan, while an hon. Momber is spcak-
ing, do:s not obstruct the speech or it
is done in such manner that it is not

likely to create any noisc before his
neighbours, it is all right.

SHRI RANDHIR SINGH : It is
coatempt of the House.

SHRI DATTARAYA KUNTE : Shri
Ranga had made a point, and I would
like the hon. Minister 1o reply 1o it,
on the procedural aspect of it, just
now,

It is true that the budget might have
been preparcd carlier, and it migh have
even gone to the press. But a little
correction could have been made and
the facts could have been put squarely
before the House. The hon. Minister
has mads a statement that the fares and
freights have not changed but the fact
remains the other way round. So, a clear
explanation is necded on this point.
The increase may have been according to
the rules, but I am not concerned with
that now. I would really suggest that

PHALGUNA 1, 1890 (SAKA)

Gen. Dis. 166

procedurally an answer is called for at
this stage.

MR. DEPUTY-SPEAKER : 1 fully
agrec with the hon, Minister so far as this
spacific point is concerncd. As Shri
Ranga himsell has said, the hon. Minister
has not been responsible for what had
happened before.  The Budget had been
prepared before assumption of office by
him in this portfolio. All the extenuating
circumstances were mentioned by Shri
Ranga. It is a valid point that he has
raised, and therefore, I had permitted him
to raise it. But tie Hon. Minister might
reply at the end.

DR. RAM SUBHAG SINGH (Sabar
Kaulha) : You are right. Therefore, no
quastion of my replying now arises.

SHRI C. C. DESAI: In the recent
reshuffle of the Council of Minister, not
one Minister or Deputy Ministers was
dropped nor one new Minister or Deputy
Minister was included; it was merely a
shulfle like a pack of cards, bul one or
two good things have happened in
this where  we feel that  round pegs have
gone into round holes; the Rai'way
Minister is onc and the other onc is my
hon. friend, Shri Satya MNuarayana Sinha
the Minister for Information and Broad-
casting and Communications.

We congratulate the Railway Minister
exceplt that he has inherited a situation
which he will find very difficult to justify,
It is a matter of national tragedy that our
people or public opinion have got re-
signed or reconciled 1o cconomic and
political impositions, particularly in the
matter of taxation, without much protest
although we just had a mcasure of protest
before us this afternoon.

The phenomenon of escalating taxes
in cvery budget has become s0 common
both in the matter of General Budget
and in the matier of Railway Budget
that people have taken it for granted that
this must happen. So, when the Railway
Minister announced that therc would be
no increasc in fares or frcights in the
new Budget, the House haved a sigh of
relicf, but let mc add here a classical
warning which is in Latin and which I
can translate in  English. It is
Timeo Danaos et Dona Ferentis. [t means if
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‘I fear the Grecks when they come bearing
gifts." So, when the Hon. Minister says
that he has ro ncw taxes, we do rot take
him at his face value, particularly when
this action has been preceded by an un-
coastitutional impo-ition ©f increase in
passcnger luggage farcs. They all knew,
whether it was he or some other Minister;
it is ro use the Minister saying that it was
done by his prud:cessor....(Interruptions)
Mr. Poonacha, whom he replaced, also
said in arother coancctlion that he was a
new Minister and, therefore, he could not
answer one of the peints raised. This is the
tragedy of making the shulfle on the eve
of the Session—both of Ministers and
of Sccretaries; the result is that nobody
takes any responsibility for any action
and nobody will come before the House
with a clean mind.

As regards the gift of no--taxation or
relicf from any mnew increasc in fares and
freights, let us examine what the correct
facts arc. In this conncction, may 1
quote a statcment made by Mr. G. M.
Modi, President of the Federation of
Indian Chembers of Commerce and
Industry, in an interview, published in
the Hindustan Times of 21st February 7
He said as follows :-

*“It was only a few days ago that the
Railways increased passcnger luggage
charges by 10 p:r cent. Earlier,
from November 1, certain  freight
rates such as those on coal wore ra-
tionalised.""

The word ‘ratienalisation’ is very im-
portant because in the name of ration-
alisation, everything is done, including
fresh imposition of taxes. It resulted
in higher charges, particularly for
long distance of 800 kilometres
and above. Now, the Railway
Board has indicated further revision of
the fare and freight structure to bring
about rationalisation. 1 want the House
1o be warned of this seemingly innocent
word ‘rationalisation’ behind which the
Ministry has, 1 am afraid all kinds of
nefarious designs. It is a fact that the
Railway Board thought it propsr 10 by-
pass the authority of Parliament, parti-
cularly when the Railway Budget was
due in a few days. So much for Shri
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Mody's comment. My leader has just
added his word of protest ‘against the
procedure adopted and we hope that
this will be the last time when such
proccdure would bz adopted for revising
farcs oa the eve of the railway budget,
without obtaining propzr sanction of
Parliamsnt which is the prop:r forum
for incrcasing any tax or freight rates
or any impost on the tax payer and the
public. They cannot throw dust in the
eyes of all pcople for all time. They
may think that they did in the past on
such occasion and say : what can they
do? They will just shout or protest.
But Parliam:nt has also chang:d and the
country is changing and you sec it from
State 1o State. This kind of action is
uncalled for.

DR. RAM SUBHAG SINGH : Now,
you are bcing grabbed by the Con-
gress.

SHRI C.C. DESAI: I shall now
turn to the budget statistics. It s cal-
culated that the goods carnings will
increase by Rs. 55 crores over the cur-
rent budget and nearly Rs. 100 crores
taking into account the budget of
1967-68. What is the basis for this
optimistic survey or assessment 7 What
is the foundation for this facile assump-
tion ? Is it that there was an incrcase
of five million tons in the first nine
months of the year over which it is
now postulated that there will be an in-
crease of cight million ? This assump-
tion cannot bc borne out by an ace
curate analysis. After a carcful analysis
of the budget books, it would app:ar
that there was not much evidence to
prove that there had been that industrial
revival which alone would be responsi-
ble or could account for an increasc in
the revenues of the railways. For in-
stance, of the § million tons which is
apparently the starting point of the
Ministry's calculation, 2.10  million
tons is for coal, one million ton is for
iron and steel and only 1.38 million
tons is for the other items, particularly
food, of which 17 million tons moved
by railways from Punjab and western
parts of the country after a bumper
harvest, which you cannot exp:ct cvery
year. Notwithstanding that some minis-
ters are proclaiming from house tops
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that there has been an industrial revival.
The position is not so acule as it was
at oae time but there is no reason to
think that parmancnt industrial revival
has taken place, particularly now when
another Government has  come  into
being in West Bengal. There was in-
dustrial recession in that part of the
country last time and there were Its
repercussions in the rest of the country.
Pcople feel, that judging from past ex-
pericnce, there may not be a fair deal
10 industry and people connected with
industry in that State. This fear may
or may not be justificd but the fear is
there and it had been expressed in the
papers. Therefore, 1 say that these
calculations and assumptions by the
railways are more in the nature of
wishful thinking ; they are shadow with-
out substance. The position in respect
of passenger fares is an accurate index
of the railway carnings. Passenger
earnings bhave fallen from  the
anticipated figure of Rs, 266 ciores 1o
Rs. 262 crores, Obviously the reason for
this is the operation of the economic law
of diminishing returns, because of the
imprudent and unnecessary surcharge on
passenger fares introduced lust year.

Since the railway budget must be balan-
ced or burst, you have to do something if
the expectations of increased revenues are
not fulfilled. In other words, we must
look in the direction of ecconomy or
retrenchment. Where is it possible 7
To avoid any further mid-term increcase
in passenger fares or freights, the only
main head under which economy can be
and should be effected is the staff and
personnel.  According 10 the booklets
supplicd by the ministry itself, the staff
had increased from the modest figure of
9,14,000 in 1951 1o 13,63,0000 in the
current ycar—an increase of 45 per cent,

SHRI INDRAIJIT GUPTA (Ali-
pore) : What about increase in
mileage 7

SHRI C. C. DESAI: As compared
with the increase in servicese, mileage,
stations and materials, this increase in stafl
is absolutely out of proportion and it is
this basic factor on which economy must
principally be applied ;
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SHRI NAMBIAR (Tiruchirappalli :
Leading to more accidents !

SHRI C. C. DESAI
cooks spoil the broth.

Too many
Too many people

working at cross-purposes will create
accidents. I am saying this to
avoid accidents. We have plenty of

development and our people  can
b2 absorbed in the developing
cconomy. It is not nccessary that
over a single pizce of job, there should
be more men than necessary. 1 hope
this will be accepted cven by the
communist party.

This contention is borne out by the
fact that 45 per cent incrcase in  staffl
has not been matched by any correspond-
ing expansion in lines, stations, materials
and services.,

SHRI RANGA : Or cfficiency or
safely.

SHRI C.C. DESAl : Every ycar we
have been told that everything is being
mechanised in the railways and we are
on the road to mechanisation,  If that
were <0, there should be a further possi-
bility of retrenchment in staff.  But that
is not forthcoming, becausc the railways
there also are und:r pressure from the
people bzlow. With this enormous ex-
panditure on mechanisation, there should
bz som= return by way of saving on
staff.

Any increase in stafl has also to be
measured against the per capita  cost 1o
the exchequsr, Here, the railways stand
condemned by their own publicatioas.
The minister himself has confessed that
expandilure on stall accounts for 66 per
cent of the running expznses, with an
increase of Rs. 11.23 crores this year, at
a coascrvative estimate, which may not
take all the grounds inte account. I
scc that because of certain developments
regarding dearness allowance, there may
have been some increase in cxpenditure,
but what we want is economy in the
number of perwonnel and not economy
in terms of remuncration of cach indivi-
dual worker,

SHRI INDRAJIT GUPTA :
about cconomy in officers 7

SHRI C. C. DESAI : So long as that
economy docs not apply to Members of

What
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Parliament, you can apply it to officers
all rightt I am no longer there.
The average Pper capita  natioaal
income is approximatcly Rs. 461 por
year. The corresponding average national
income for a railway employce in 1967-68
was Rs. 2732 with an addition of Rs. 161
for rail cars and other facilitics like
generous facilities for free travel, the
like of which very few of us enjoy, 0a a
scale unprecedented in any other form
of public enterprise.  Taking all thesz
factors inte consideration, this spooa-
feeding or featherbedding should siop
and I hop: the Railway Minister, stroag
as he is, should be able 1o scc that
something cffective is done. If nzcess-
ary he can appoint a Commission to go
into this matter and whatever he wants
to can be donc as suggested by the report
of the Commission.

I will refer to som: matters regard-
ing operational efficicncy or improvem :nt
in the operational cfficicncy. The muin
subject that comes up to my mind in
this connection is double tracking. It
is onc of these mzasures which would
enable the best wuiilisation of existing
facilities and rolling-stock. What is our
record in the matter of double-tracking ?
At present only 17 per cent of our total
mileage is double track while it is as
much as 63 in France and 50 o1 the
German and Japancse systems, W have
a considerable leeway 10 muke up. |
suggest in the apportionment of priori-
ties it should get the highest priority.
It will give you a betier uilisation of
existing facilities than any other factor,
This is a measure where except for the
extra cost there is no forcign exchang:
involved and that is another important
consideration, It should be possible
to find the funds required for double
tracking either by reducing or diverting
the present provision of Rs. 118 crores
for rolling-stock. This is putting cart
before the horse. B:fore you have
enough rolling-stock what you want is
increase in track facilities so that you
can make the most effective and best
possible usc of the rolling-stock available,
Even dicsclisation should take second
place as compared to double-tracking.

Sometimes one wonders for whose
benefit the railways are run, whether it
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is, as my hon. [riend said, for the
Moghuls of the Railway Board or for the
great Moghul of the Railway Ministry or
for the staff (Interruptions) or for
the long suffering public which bears the
burdea of fares and freights.  Provision
for passenger amenities in the budget is
only Rs, 4 crores as against Rs. 8.14
crores for am:nitiss to stalf. The total
staff is 13 lakhs working for the benefit
of the railways, for the benefit of the
nation. What about the nation itsell 7
Everybody who travels by railways knows
about it. 1 wish that the Railway Minis-
ter would at  some time like the old
Prince Haroun Al Raschid go incognito
and travel by railway. Either he should
grow a beard or put on a mark. Let
him sec for himself what kind of over-
crowding is tuking place in the trains.
Let him try to see if he can enter the
bathroom of a train. Only by going
incognito he can see how c¢ven the
meanest ameniiies are denied 1o passen-
gers, how much dust and dirt is there in
the compartment and what punctuality
the train keeps. 1 am  not  making
this suggestion light-heatedly but in all
scrivusness. 1 hope the Hon. Minister
will change his form, change his dress
and look and travel by a train, il not
from Delhi from some way-side station
and see for himself the conditions
obtaining in the railways. If that is
done, 1 have no doubt that every passen-
ger in the country will get what he
deserves and what he should have.
Over-crowding, insanitation, unpunctuas-
lity and danger to life, thesc are things
which one has to see 10 be convinced
about them.

As somebody said, today to travel by
train is more risky than travel by air or
some other means.  Apart from being
risky, it is certainly more troublesome
and nauseating. Instead of travel it
becomes a travail.

1 do not want to give the figures
about over-crowding, particularly in
suburban trains, even passcnger trains,
throughout the country. For instance,
there is an increase of 33 per cent in
the non-suburban trafTic and 16.4 per cent
in suburban traffic without any addi-
tional facilities to carry this additional
load of traffic. Similarly, punctuality



173 Budget Rly.—

figures also'do not reflect credit on the
working of the railways. The ratio has
fallen from 84,76 in 1965-66 to 75.90 in
1967-68.

In connection with accidents, may 1
bring to the notice of the Hon. Minister
a recent case in Gujarat 7 At a place
called Tetoda, a train was allowed to
pass and run over passengers who had
given notice that thcy were going to do
satyagraha  and that they were not
going to move out of the way. The
instructions from Dethi were that the
train was to stop at both places. In
spitc of that, the driver or whoever was
in charge of the train, aflter passing that
station, ran over those people doing
satyagraha. QOne dicd on the spot and
the other died later on. Mo investigation
has been made and no inquiry has besn
carricd out.  Although we brought this
specially to the notice of the then Railway
Minister, nothing has be:n done, I
should have thought that the Railway
Minister, instcad of thinking that he
has washed off his hands of the Railway
Ministry, instead of thinking that he
has got rid of this bad rubbish, he
should have found a little time 1o be
present in the House when the railway
budget is being discusscd because what
we are  really  discussing is the acts of
omission and commission carried out by
him as Minister at that time.  That
much about accidents.

Then I come to another feature which
is very common in railways, and that
is pilferage. It has reached such tre-
mendous proportions that losses running
into six figures are accepted as a matter
of fact, as a matter of resignation in
railway centres like Howrah, Mughal
Sarai and Bombay.

Coming to catering and sanitation,
they know that the catering arrangements
are bad. So, they appointed a commi-
tte:. But of whom? Only Congress
M:mbers? How are the Congress
members alone qualified and competent
to advise on catering? Though four or
or five Members of Paliament were
appointed to that committce, all of them
were Congress members. How is it that
Congress members alone have know-
ledge of catering? Woere they trained in
some school of catering or somewhere ?
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SHRI 5.M. BANERIJEE : Congress-
men are good cooks |
SHRI C.C. DESAI : This is the

kind of treatment which they give to the
Opposition and the Prime Minister has
the temerity to stand up in her scat and
say that she wants the co-opcration of
he Opposition parties ! It is a little
committe: on catering but they must
appoint only Congress men and women |
Becausc they get their TA and DA, that
is why perhaps they appoint only Con-
gress people on these committees. |
want this to be examined. I brought
this specically to the notice of Shri
Poonacha at that time,

SHRI R. D. BHANDARE (Bombay
Central) : This is (oo cheap a
joke,

SHRI C.C. DIESAI : Very well. 1
will lcave expensive jokes to Shri Bhan-
dare. I beliecve in cheap jokes because
that is a joke that he will enjoy and that
he understands.

About the Railway Board, with the
little experience that I have had of the
administration, 1 feel that there should
be a buffer between the Minister and
the Board in the sense of a Secretary
not derived from the department itself
but from general administration who
will be in a position 1o advise the
Minister in respect of the proposals put
up by the Board and not being influenced
by the Buoard itself.  That is such a thing
as fresh, bold, indcpendent advice from
a person of gencral cducation and gencral
knowledge. That is a sort of thing that
happens in  all the other departments,
even in the States where I used 10 be
Secretary, in the matter of medical and
public health or public works depart-
ment where the Sceretary used 10 be
a civilian. Even when the Governments
changed and the Congress Government
came in power, they were asked whether
they would prefer to have an  Inspecior
General of Civil Hospitals as Sccretary
in the M=dical Dcpartment or a civilian
or whether they will have the Chief
Engincer, PWD, as S:cretary or a sepa-
rate S:cretary drawn from the gencral
administration and in all cases they
chose the latter course. They preferred
to have a scparate Secretary. This is not
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in derogation of anybody in the Railway
Board at all. I have great respect for
the officers presiding in the Railway
Board but I am talking general adminis-
tration and as to what is good in the
interest of the Railway Board, the Rail-
way Minister and particu'arly of the long
suffering public which have <0 much to
do with the good running of the railways.

There are one or two things about
Gujarat, Although it may look paro-
chial, coming as T do from Gujarat I
cannot help referring to them. We want
to know what has happened to the ancient
proposal for a railway from Tarapur to
Bhavnagar, [ used to hear about that
railway ever since 1947, When Balwan-

. tray Mchta was alive, he tried hard to

get that railway accepled. Even a survey
was made and a promise was held out
that the railway would be constructed,
Since then the railways have fallen on
evil days ; they have bceccome bankrupt.
They say that thcre arc no funds and
they are using the available funds only
for strategic purposcs or for industrial
areas, But I make bold to say that
Tarapur-Bhavnagar is an important link :
it is a link which passes through the most
populous arca of Gujarat and you will
have all the traflic, all the revenue and
all the income that any railway in any
sector can give you. I do hope that
this matter will reccive the pzrsonal and
immediate attention of the Hon, Minis-
ter.

Similarly, there is a little gap-p:rhaps,
the hon. Minister may not even know but
T must refer to that,. .between Jasdan and
Rajkot. From Jasdan to Botad the
railway has been constructed but  this
particular gap between Jasdan and Rajkot
has been left out, almost looks as if
through inadvertence. T would like to
bring to the notice of the Minister the map
of Gujurat (Saurashtra) in which he will
find that there is a little gap botween
Rajkot and Jasdan which requires to be
filled up.

Similarly, the Hasan-Mangalore Rail-
way is to be constructed ata cost of
Rs. 28 crores but T am told by my
friends from My:ore S:ate that the work
on that is proceeding at a snail's pace.
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Only Rs. 8 crores worth of wotk has been
done. Although the work was supposed
to be completed by 1972, at the present

rate it will probably be completed in
1982,

We hope that thc hon. Minister, as
soon as he gets a little more time, will be
able to look into this matter and sce that
the work is completed according to sche-

dule and that the money is allotted
acoordingly.
Then, I would like to make a point

about the demand of Gujrat for the
location of the Western Railways Head-
quarters somewhere in Gujarat, preferably
in  Ahmedabad. But it doecs not
matter whether it is Ahmedabad or
Baroda. Gujarat is a growing industri-
al State. Perhaps, no other State
is devcloping so  fast  industrially
and agriculturally as Gujarat, What
you require is better railway facilities
to support the agricultural and industrial
revolution which is taking place in
Gujarat, Why should you have two
Railway Headquarters cide by side in
Bombay city? 1 hope my friends in
Bombay will not take amiss if I say
that. Lzt each Stalc be content with
one Railway Headquarters, It is not
neccssary that several Railway Head-
quarters should be located in onc place
whether it is Bombay or Calcutta, We
do hope that, cven at some cost, cven
at some sacrifice, the legitimate claims
of Gujarat will be listened to by the
Railway Board. They are somctimes
hard-boiled  bureaucrats, 1  certainly
exp:ct the hon. Minister who has to take
a political vicw of any problem 10 take
into account the feelings, not only the
feclings and aspirations, but also the
requirements of Gujarat and see that, in
the near future, at least a policy decision
will be taken and an announcement will
be made that the Headquarters of the
Western Railway which runs mostly
through Gujarat will be located in
Gujarat, cither in Ahmodabad or in
Baroda.

There is one more point of particular
importance which I would like 1o bring
to the no'ice of the hon. Minister and
that is the strategic areas of Rajasthan,
U.P. and Bihar and also of castern
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India, that is, Tripura, Manipur and
Nagaland. Just as we are going to
have an extension of railway into Jammu
& Kashmir State, similarly, on the
eastern side, we must have railways
going into Tripura, Manipur and Naga-
land if we want thesc areas to feel that
they arc part and parcel of India and
that they share in the development and
growth of this country with the sane
conviction as others. In that case, even if
the Railways run at a loss, to begin with,
it is our duty and it is our obligation
to our prople that we provide them with
the minimum transport facilities through
railways,

In conclusion, I am reminded of a
cry which rings sonorously down the
corridors of Roman History, ‘“How long
will thou abusc our patience, Cataline 7',
If we substitute the word ‘Cataline’ by
‘Railway Minister’ Dr. Ram Subhag
Singh though an old-timer in the
Railways is still a new Railway Minister,
you have a cry which will be found on
the lips of millions of our p-ople who
have, everyday, an occsion 1o travel by
railways from the place of their residence
to the place of work, from eonec place 1o
another.  You must remember that there
is such a thing as consumer resistence
and, once you get into that position, all
your estimates of railway carnings will
go off the rails and you will be much
worse off. Therefore, you must allot
more money for passenger  amenities
instecad of for staff and also you must
improve the working of the Railways in
the matter of punctuality, in the matter of
pilferage, in the matter of facilities, for
the railway traffic,

SHRI KRISHNA KUMAR CHAT-
TERJI (Howrah) : 1 did not have
the privilege of listening in pirson lo
the Railway Budget when it was presen-
ted before this House; it was no! because
of the aftermath of the mid-term poll
in West B:ngal but because of the scrious
illness of my son. Itis rather difficult
for o1e, sp:aking from thic sid: of the

House, to do justice to all the feelings
that com: upp:rmost in his mind.
Even then, I would like to say
this.

I am happy that w: havz today got
a Railway Minister in Dr. Ram Subhag
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Singh. Dr. Ram Subhag Singh is a
prxson who can accept bouqusts and
brickbats with equal composure, It is
a pleasure, therefore, to cross swords with
him oa the floor of the House. T know,
Dr. Ram Subhag Singh has got the right

imagination and even some arrozant
courage...

AN HON. MEMBER : Arrogant
courage !

SHRI KRISHNA KUMAR CHAT-
TERJI : Yes, I repeat it arrogant
courage. Perhaps, while presenting the
Railway Budget one has to exhibit that
arrogant courage.

We have to remember that India
cannot survive il there is any more
bungling on the railway front. This is
a warning that I gave. Unless the whole
Parliam:nt is awarc of this grave danger,
perhaps we will m2et with a big calamity
in the near future,

It is good that the Railway Budget
has been presented with a small surplus
after four years and there has becn no
risc in fares and fricghts. 1 will read
out to you the impression that has com:
out from a writer in the Srafesman on
the 20th February @

“‘Reliecf and cven happiness were
the first reactions of the common
man in the capital 10 the absence
of any increase in passenger fares
or frieght rates in the railway
budget for 1969-70. ‘It is about
time that the spiral of fare and
frieght increases stopp:d’ said a
young office-go:r. But his happi-
ness wis a little subdusd by the
fear that the general budget might
well be a ‘shoppzr' more than
ncutralizing the absence of increase
in the railway budget.”

I wish our Finance Minister was here.
But then the little rolace is there that
our Railway Minister has come out  with
a Ruilway Budget without any increase
in farcs and frisghts.  But then, there is
the rationalisation of fare and fricght
structure. 1 am allergic 10 the term
‘rationalisation’. 1 come from West
Bengal where, in the name of rationalisa-
tion of tramway fare structure, quite a
big load was put on the poor, sulfering
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pcople of Calcutta. Even then I am
glad that he was bold cnough to say in
his Budget speech that rationalisation
was there and that we would be preparing
to go ahcad with all the courage to
meet any calamity that we may face.
In this connection I would like to say
that therc is some irrationality in the
fare and fricght structure, There is no
doubt about this. That irrationality
should be removed, but then this should
be without tcars, Unless that can be
performed, I think, the bouquet that we
are prepared to throw towards the
Railway Minister of today may mot
be repeated in futurc and history may
decry the prophecy that he gave while
presenting the Budget, the promise of
no! increasing the fares and fricghts.

I would now like to refer to a fow
obscrvations made by our Railway
Minister. This is a summarised version
that appeared in the Statesman of 20th
February ¢

“'Since two-thirds of the expendi-
turc of the railways were incurred
on staff, Dr. Singh promised to
achieve a higher productivity rate
to reduce the costs of operationa,
Siaff increases during the current
year were  proportionately  smaaler
than the increase in the tra™ie.™

Dr. Ram Subhag Singh is rather a
bo!d person.

We know that the former Railway
Minister Shri C.M. Poonacha was trying
to imrove the working of the railways.
Here, 1 must make som: appreciative
remarks about that good g:ntleman. He
was 100 good for the portfolio. H: was
trying to improve the working of the
railway and trying to scrve the p:ople
but he was groping against a dead
wall.

15 hrs.
[SHRI R.D. BHANDARE in the Chair)

He had momised us that at the con-
clusion of the budg:t wyear he would
present us with a surplus of at least Rs. 1
crore, But what has actually happened
is that we had to closc the balance with
a colossal deficit of Rs. 10 crorcs, which
is oo big for a poor country like ours.
Therefore, I am not quite sure whether
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Dr. Ram Subhag Singh after one year
will be able to credit the railway account
or the account of the public exchequer
with the amount that he has promised
today.

Sir, I come from West B:ngal, an
unforiunate State which has been seething
under discontent, frustration and even
irritation because of the injustice meted
out to it in the past by the leadership at
the centre...

Mr. CHAIRMAN : The hon.
Member may kindly come to the
budget.

SHRI KRISHNA KUMAR CHAT-
TERJI: | am coming io the budget.
The railways have very much to do  with
the political problems of the country.
So far as West Bengal is concerned we
are happy that Dr. Ram Subhag has at
last realised the danger of the situation,
for at page 8 of his budget speech he has
referred to the question of a survey for
the location of a circular railway in
Calcutta, That is good. Hec has said
that the problems of Calcutta and
Bombay nced to be given first priority
and that in consultation with the
Planning Commission it has been agreed
that subject to further examination of
what financial and operational responsi-
bility should ultimately devolve on
the railways in  the matter, the
railways should take up a survey for the
final location and detailed planping of the
suburban dispersal linc in Calcutta. That
is one thing which do:s put some cheer
in me because I had been losing faith
in the machanism of the railway
saystem,

1 would like to quote what has been
stated in  the fmprint of November. It
says :

“Calcutta is not one disaster but
many, cach brecding its own kind
of despair, its own spzcial night-
mare. The cily planner scans
the decaying water, sanitation and
transport systems and holds out
the prospect of total failure, a
breakdown so complete that pcople
would flce as if running from war
or plague. The sociologist talks
of the frayed fabric of society



181 Budget Rly.—

coming apart altogather, the econo-
mist of a d:pression so deep there
could never be any rzcovery. Thz
political analyst resorts to words
like *anarchy' and ‘nihilism' and
asks whether Indian d:mocracy
can survive the erosion of
faith that is taking place
here’".

It is good that Dr. Ram Subhag Singh
has realised the danger ahead, although
it is rather too late. Anyhow, we
weclcome his assurance that there will
be a survey and he has allocated som:
fund for the purpose though it is not
enough considering what we exp:ct from
the C:ntre, which has been putting
ruin after ruin on the State of West

2ngal. I repeat this bicause in the
matter of fiscal policies and financial
allocations, West  B:ngal has been
smarting under a sense of injustice done
to it by the Centre. | repeat it from
this side of the House. Therefore, it
is good that Dr, Ram Subhag Singh has
at last shown a merciful attitude towards
Woest B:ngal by promising this circular
railway at this juncture. In regard to
the circular railway scheme, the editorial
of the Hindustan Standard dated the
20th February, 1969 says !

“It may be truc thata plan of
considerable magnituds, which the
O-railway is, cannot b: effected
overnight.  All prose and cons
must b2 carefully weighed before
a firm decision was taken. But
how carcful the WUaioa Railway
Ministry could get? For how
long will the weighing continu:?
And when will action follow ?
New D:lhi's patience is apparen-
tly endless. Not everybody else’s
is"".

These are the remarks in the editorial
of the Hindustan Standar{ which isa
widely read daily in Calutta,

I would revert back to the Railway
Board and reiterate my d:mand once
again for the immz=diate liquidation of
the Railway Board. When I cams to
this parliam=nt in 1967. I remanded
this House of the fact that 1967 was not
1947 and that we had to think in pew
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terms and that a new vision was necessary,
and a new courage, a new programms
and a new every thing was necessary,
Therefore, I reiterate once again my
demand that there should be an immediate
dissolution of the Rai'way Board, and
the reason why I say this is this. 1 shall
share with you some of my painful
experiences with the Railway Board. |
have with me here bundles of letters
which I have got from the Railway Board
and the railway officialdom. 1 have
got not just one bundle but several
tundles. Each one of them is an essay
on futility. In my attempt in my own
humble way to do justice to certain wrongs
that are being perpetrated, I have met
with only a dead wall. That dead wall
is nothing but the rules and regulations
which are outdated aud outmoded and
which I would say are even anmtirocial,
I am not the only one 1o draw this kind
of inference. Even in the report circu-
lated by the railway themselves, while
discussing the question of the railway
accidents it has been stated that the rules
stand in the way and cven the Kunzru
Committee could not improve matters.

I would like 10 mention why the Rail-
way Board and why those vencrable
gentlemen  sitting over there in air-zon-
ditioned rooms cannot really parform
the  responsibilitics of 1oday. |
say this emphathically that it is im-
possible  for this Railway Board 1o
perform the responsibilities of a socialist
country today. Therefore, I would like
1o rcapzat what had app:ared in the
Hindustan Standard of the 20th February,
1969, This was what had appared.
Mr. Khandelwal, Chairman of the Rai!-
way Board had met the press pzople and
said as follows:

“*He said closing of certain unrc-
munerative railway lines was bzing
considered despite the obj=c'ioas
from the Staic Governments and
the prople of the areas co»-
cerned.”

Is the railway system 1o serve only pro-
fiteering ? I ask the Railway Minister
what he is here for 7 Are we here 10 serve
oaly the intercsts of certain  vested
interests or arc w: here to serve the
people’s intcrests or Lthe  inteross
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of  The States?  What are we
here for 7 1 am a little confused as to
what the function that I have to do is?
Have I serve to the State and the people
there or have 1 to serve the masters in
the Railway Board? That is the confu-
sion that I have, I think the railways
will have to think not in terms of
profiteering, not in terms of unremune-
rativeness of the lines but in terms of
public service. In Howrah itself, as we
have been demanding for the taking over
of the Howrah-Atma line and the
Howrah-Sheakhala  line. Everybody
knows that with these private railways,
our railway system has failed to achieve
the objective that it has. There has
been loss of revenue on the private rail-
way because of the manner in  which
the private railway system is being run;
it is being run in the interest of some
vested interests only. Therefore, these
should have been taken over long long ago.
But then we have hesitated too much, and
we have not performed our responsibilities
to the people.

In the light of the view expressed by
the Chairman of the Railway Board, [
feel that the Railway Board cannot per-
form the functions of today. The Rail-
way Board has outlived its wtility. The
Railway Board had boen created for a
particular  purposc. The duties then
were quite different.  But today it has
converted itsell into a coteric of vested
interests, and I am prepared o prove
this.

Thercfore, it is very nccessary that we
should not coacentrate power in their
hands in the name of experts or even
in the name  of certain officials who had
proved their merit in  the past. We
cannot create a body with  these prople
so that they may rule over wus.
Therefore, the first thing that I request
the Hoa. Minister is 10 take courage in
his hands and abolish the Railway Board.
It brooks no delay. [ make this point
oaly bzcause 1 know what kind of
favouritism, nepo‘ism and vicious things
are going on in the Railway Board in
the names of rules and regulations. The
rules and regulations are interpreted by
them as executed by them or imple-
m:nted by them. Even humble parlia-

:ntarians looking to th: fuactioning
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of the railway board finds that the old
fashioned rules stand in the way of
serving the interest of most people. |
must also say that a parliamentarian is
treatcd with the same shabbiness as any
man in the street. If he writes about
something to the Railway Boord offici-
aldom or even to our great ministers,
they will simply say at first that the
matter is under consideration. After
six months, a letter will come saying
that the opinion of the Railway Board
is contained thercin. This is the way
it functions and it has become the
fashion. In such circumstances, the
Rajdhani Express loses its utility, If
they want to show their progress and
speed, there is this record of the working
of the Railway Board and the Railway
Ministry. What good docs it do if the
capital express adds some speed.  Some
people will travel faster in luxury. This
is a poor ccuntry and it can ill afford
the luxury of the capital express.  Still,
I am prepared to concede that the Rail-
way Board has done a good job by
introducing the capital express.  There
is another instance of dilatoriness and
ignoring the just claims of West Bengal,
1 refer to the electrifiaction of the Bandel
Katwa line. Many times it had been
promisced but cleetrification never came
and now the whole system has suffercd
so much that the people of Burdwan
district, where Congess  held its strongest
position, had recorded a devastating
verdict of no-confidence. Therefore, it
is time that we arc awake about our
responsibilities. The railways are the
oldest of public sector undertakings and
they are on test.  IT the Railways, whose
centenary was cclebrated the other day
and which are the oldest of public under-
takings in India, are not able to make
success of their working, we shall be
failing the country and 1 shall be failing
in my duty if 1 do not sound this note of
warning.

Unless the railways pick up and the
minister gets alert about his responsi-
bilities to the people, it will be too late
and the irritation and anger of the people
will certainly grow to such and extent
that it will create violent reatioas in my
State. When I see trains bzing burnt,
1 think that if these g:ntlem:n of the
Railway Board, who are used to travelling
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in saloons and air-coaditioned coaches,
travel in third class, 1 am sure their
mo:al coascizme: would revolt and they
will understand that it is an oppressive
system which is functioning in the name
of a public undertaking.

Sir, I am happy that a new minister
with new dynamism and boldness is in
charge of the portfolio, Therefore, we
are expzcling great  things from him.
These are the indications I have placed
bzfore him in the fond hope that he will
take courage and move quickly. Time
is the essence of the matter, If I may
indulge in a bit of loud thinking, 1 think
the country is passing through a crisis.
The need of the hour is a national govern-
ment at the centre. [ feel all the demo-
cratic and progressive forces in the
country must combine and form a
national government, a coalition govern-
ment, if the railway system is o (o
justic 1o the country. This is a bit of
loud thinking, I am making and I crave
your indulgence for that.

st W AW (o) o FwWiT
#EIRY, 19 91 gAartaT 9 F a9
F arz 19 | F099 2 FAUAT WY
FgmE Frawz wIE F for &
gr. g fag St &1 gETEATE
gar g | #fF =1 Arga A1 ag gATE-
a1z ¥ F woran gy A ArfgEr
TH GATFATE & gFAT § AT AR
qay qgar & off qATaT ST FT AH-
gz 2T g oA €1 ¥ | A TAES
ag a9z §ATT AT AT IAG AR A
¥ g7 eral wAEriat w51 W AT
TR AFET F1 GATCHARR AT
forgia stifeamT & 91X fmrArd &
FH @ 0T F 44 TS 4E & 918
oT AT A1 wwe fEf g
gwrafy wgea, faw q9a 1. wT
¥ oaqd a7 a4 g %W
qre fFagi #< ATE 7 H1E TATH TEY
e @Y greN ¥ ¥G AEs wEad
% arfeqi aomgt dfEA gR e §
*r§ aelt T qrEr A AT AL
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wré 4Y | IAFT qAZ TEAAIE | @A
HAT 7 fFaqr wrgr A @@ T AT
9 wgw @w fear g, &€ Fgarn
agt #r & faw w@w fear ¢ fags
Fqt & 7 &1 fewar AN qrer agq-
WAIWETF gaaar g &
FAAAT F TAF F1E A F) gea fzaArd
afr @ wraz IF g q@esr grv |
afeT fam &n & fermr gfaer aei
# qgrar MA@ # IEET @A U EW
g feoar 4 agrar Tan, g
ga® {1 39 faarei #1 g ard &
qqsHr g4 | FAR 13T & AT 7 946
g F¥ ArAaAT fracd 1§ g, nedndy
FAFA AL BT & gArfas 98 A7T-
TERAT & 1 AF AHIAT | gAT
FUA T4 aF 9§9 ey 47 T
ggast | W e ¢ fF 99 wARAT
§ 7 @149t a7 ¥ o gafer § 9av a3
gr fETm 7 gy 4T Y AIAT AR
qt Y7 =9 q= FT AT qrer 3, F=f1-
i faeglt Y ot NF & IAF7 AN
WIET & SHA F@ FA FA A0ME0
qt | FfeT ag 74t fFar ) & . aga
# fAygT s Tgar § fr oag Jge-
I 7% AFE &N F 0T F 59
FHI ARG FL HIT FI4 HW F
giATIEa Far fasit £t a=dr |t
¥ ZiANIETA & A NE F IAH T
F41 UAFE ®T q1 A0 F FF GrEr
A1 agfeaa gt

ATAAYG |41 AT 7 WA WA § 0%
wag ag 3 %31 2, & 39 & & w9
1z F@T § ¢

“Perhaps, there has also been some
diversion of short distance traffic
from rail to road duec to our having
increascd the minimum railway fare
from 15 10 20 Paisc. Frankly speak-
ing, | am not unhappy over these
developments...""
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ITHFIA FT TG qE W
FEY F A6 & foq @1 GF9G &Y
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FAMT 9 Y AFT FIAT IATET GHHE
FA o 2, #ifE AT "W owwT 40
§Z 1 &, a1 41 7i e A9 w@q
faar smar, W #1 qg wz-awfai
®Y d7g GATARL &1 AT Al o0 |
ugsmm & garfedi #1 a@gfead @
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A

st Toile fag @ wgfoad aqen,
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ot gew " qgSy e qr fEn
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fasdt &1 3T FE1 9T Ai® AT
g & AT g TvEAwd &3 g Al
¥g7 § fF At 37 wIwgm A w1
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T mgfoad 2 @irg |

TEIT AR A AT AF0T & A
gregi & faw fear @ ot siT ==
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FN A1 MFA ¥ FoAT A gEhma AfAA
fas & ga s f1 afexr 7z =@

e
fagd ar% @g 09 g9 FH uE-
TFZH G, FAC T UFAIITH FA §, I
ferNamadfi i azamdsfa
g qET T A oFAiIzE w7 OFH
7% % forr 35 917 smE ITA,
gy qifsamyee Fr  gemn, B
TEIHITT B AT F JATIET F1 gOAT,
7faT @z1% & FMi #1 gETgT IT A
FJIAET F1 HT IW F A7 FF AT
A Iz, faqF FH gRE AaEw
fasg 1 & Ty Aem 7 oW freae
FEar i 7 ot s frew & =ow I
Y g AR 7 33 7 afy 3 F
FFIAT JTAET g FT AqAT TLA
qIAAA T AE | AFAT FAT AT F
f& grzaz Yz gat S @ wdr A=
AFAFTTFAFAEITHFE TT
18-18 g+ 3t Y qzdt &1 W=
T fEdY grzaT 1 @17 A @t
M IT § FF TIFR FT g% § &
az mrE 7 IF 0 fgRwT F ag
RIFAT HFGI 9T 9GAT IAT | IT FY
g a9 1, 37 1 gfqq F4)-
e F1 gega fifag arfs gowdm
ARAT F ATG T F1 ORI 1
TS | ITF AT FF A
TgAY 2, 39 ¥ fAAE 91 7F

gumfs agEa, ¥ F agsy A
qarT Nz gy I § I F
A GAT § F AT §7 qGT qvF FWH
fear &1 & zmar arftw F@r g
Ffeq it 59 a7 @F g% weew
F 9% fafreze ganfear aga &1 ms
TAE 937 &1 AET fAer SeER
fasma & Y &7 g@ 7 awwa F
fasrga #1 9t f5 g7 =iet Aafag
A A ¥ wH, W W-AQ
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gu wafaai #1 g aft ¥ @r 9%,
#ifF 77 7 47 37 7 FIve A&
fear | wgi gw #7150 e Y TEE
qf, agi gW #1 qiv dFwa et
T 7ERa, 98 3T &) qafendr §
fF et & g aFA HAEE W &
feeit feedt & #gg o371 @ Fr gar
TN A FT AGHAT 5 gArEal A aga
HETAF I TFAT & | WY HTOH S
¢ fr o7 few 3 Agre-fafeda o«
AT § A 1A B I
BT Tl A § F9 d°A qATE F
ATAT # TAIF AT AT ATOR |
Tro T gam fag : faadt =g
IAAT Fae FifAw |

it gRW WM o AERT,
7 samzr yrzdt qeA-ifew & wfd
gt 2 A Nf a7 A 5 WA A
I7 937 y=y {AFWET I §, AT
F297 afay & A §, FHawA oy
fefeaft afam == &Y 2—7 =y
arF &, e 7a7 Fgad It and aga
TATFT & | FAW 9 A A ag ¥
fE sgmaret 3WF A AT AT F A 7Y
qAREA AR FL | HAT A IITIY
F1 78 g% fawr § fF 7% M1 a=
97, FEEA TFE FEAT AT IAE!
At 7@ ERY, Fm aEAm W
TEIHIEA ATAMA AYT 9G¥ IR AT
T8 w0, A1 TAE WY w1 o0EE ofew
g gFATE | WS AW A WA qEH
ifes Y amwe, W G Zfew
¥ sqrar g wrfgr, aga frdr g e
qg ¥ AFAT § WAT AT AT K
T qEl F) aEeS FUE | ST
o QL s T a7% ;=W o @
27 wwfer fs ¥ 9% qdgT
g 8, SHET e A0 A g, =
T afl awar ¥ T 3 fewed
F A AT A WA A T amwe
w% AT gt
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gamafa 73y, F9 Grzq 7 a9
WO § 0w qg faw fear ¢ fw e
9 mm aw feweaggaten gl
qEA FWE U T, 9w ¥ ™
qifarde & AgY amar a1, & oF q¥-
o ¥ fesd § g6 FT Wrar | I9
fesd & o fegz-a5T s v
i AT A9dE d3gU ¥, A Y
fewz wrm 1 segia = f ¥ fewe
%ot fegz IR F am & | 39 frwe J77
A Fgr—at, 7% gAfETT & fewe A
TE A E 1T FIEH T OF TEL
AW & &7 § a7 fewe @Y 12 amn
Ty w1 & 5 9 miw fewedg zafem
g1ar & gg amd arwE g, Afdd AR
eqw # A &3 warr fewedm
gafer g &1 w@r §W WA e
afA & o oo & w4 w0 &, 399
wgfaad faom o1 sifaw &7 §, gt
ga T F N gawA & fr e faew
FNAWF A FfaEr §, e
2, g gzAY wfzm | & amoR o fA3-
F7Ar 9gdl § 5 39 feen & mmwt
F o7 €4 F39 I, A T A
F fraen ot ¢ SR e @ e
qar & o | fzgzam Zaten & at
# A7 zfvear ¥ oF wwgr srmane
F g & % qHA 97 T
A g1 21 w1 F sy Hfew
anfzss &, foamsr gfenr to-fesam”
¢, feegd fomar § —

“‘Making the railways a custom-oricnted

service would remain a pious hope so

long as it does not cease to be revenue-
oricnted and accident-prone.”

Tt fged @ ag %27 @—
**Whether this ticketless travelling on
such a large scale is possible without
collusion or connivance from at least
a section of those whose duty it is to
prevent it is worth enquiring, I the
menace cannot be curbed, it would be
a good idea to throw open the
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[ gT= wiA)
railways for free  travel by all and let
the general taxpaycer pay.”

AT ATy AT E fE oo 3w R
¥zq 3o1g, famw frwzam Zafen
/e g1 AT |

gy agRy, ¥ 7 garfesd ¥
ATz & FA G F1 0% IO 77 A
¢ & garfwei 21 ag w=r A&7 gar 2
fE ag as@ 97 sy wfigs 97 @@=
aray | =W faafas § ox frewew
foarme smoF AmA vmAr TIEAT g—
frgd o= 26 9= Sy TA HAT & 3T
FEEAT-AT FIYAT T {17 AT AT
—Y F=g Feawg & fasfaa 7 Jm
qr | ATE T@ A1 WIE AT AR
mrig 7% faeelt W oew’ ¥ Al
91 yEIiy Mos St 998 A9
A FT WA 9T BT 417 T SR
oAt fazqr = famr, =0 == #
f& T w3 AT T A @ few
IFT g 39 1 qf@ AT qT FEA
gt f& 7z #F &1 gy @
q@ ¥ uE @gt 7 wEEn fEoad
faet 1 2, mE Fgi 7 WS & A
3 megFwma g ¥y TEr g—
26 e, 1968 &1 &g & |

wo 7w gam fag : w2 ¥iw
7Ef 9ty

sft e 7 ;A A ag fAaew
= FE AT AT G AT A A ;T
ama &, FfEa 9z & & &7 A @A
g 3@ § @A A, gE AR AN
T@ A A T@E @A X T Al
g =il

¥ F NAA 5y A fgd
g & O, § @9 AT F T ¥

Takqw ¥ ¥ § 4f | &

ﬁmﬁmﬁ: I OF A F o
waardy gt & ¥ 9w Twr wd
FTER WA AT F A @A 3w
ME T AW N v A frmm

FEBRUARY 26, 1969

Gen. Dis. 192

FTF AMT TAAT AZAT E | TELHIH
FAA q W oz o I fEwr 2
FA-ATATT AT AT qTIATAT
FIT F1 FHfFZfHFAT g7 91, TEH
39 97 & & 762 § 37 fefer Y
wE, 39 F Az 0. &y, Fe a1 fwfaw
gar A =7 fasfar 7 aadAn=z &)
AE A FUNF BT FT THAR gAT
¥ sraqr Sgar g 5 zaw for A
favamre &1 feweam Zafan #fog
afesx faoyare 2, SfF zo faom £
qIgF, HR HYT  FIZEATE FT 3T
w7 @ FrFzam Zafen @1 W1 4=
ECONIE-CARECCC I CA AR L e I
g w1t ArerAr Fwfey arfs =3 I
FATT § ALES &1 qF |

nE astg At am g S #R o
aret § odt 2 qm@t § =y frwdi A
SE-AMF fa g 31 & gaa e
7 Agt A wrgar g, zaar & fAaa
FIATAATE % 07 oFIA IIT
am Ay 37 fegdi 9y 350 fan
F A FF 1wy aF gg ArAvir T
aF #r 9zgz 2 afwa o =7 w7 3¢
AT g AE 97 T 7 qEE 2

ok am & ag FwzAr wgar g fw
ghaammr a7 qsma & =t 4 aga
¥d § gz A F= @ 2 f6 SAad-
JEM3 AT IER-Frarr w1 fow
fear s fFw = Taew fog faws
TAFHT IFT & TH /T F1 2@ W02

st Tt g : TRAE & aegE
F1 1 fox farar o

st gon AW W gl Tgaw F qre-
@& fow &0 & 77 F1 W F
AHGT AT E | THE AOTAT g §
WTST ATGT FIATH, Tg A1 9157 &
wel saw fear 9@ gmfedi &
ASTAT 9§ SEA & 2f9% @ATgee q oY
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T T 2 | W FH F1 Frfast A
97 gET 91fgn | TwE wSEr vk Wi
# 1T q9F qAT TEAT qTEATE
TRA-GHTITT 3= &red &1 Wil
far s | Wz § 9 gay T WY
mEAReE gar 1, famd fon g3argdy
FHET Y 437 A AT wmE I A
FzAam & A fwar a1 5 28
fedoa & vadlE= 1 Fr7or 4g 2 %
7z fedraa aga a1 fedrav 21 3%
qT A7 S N A oaar 97 e faee
Fedfrom #1 afer Sirrar otT qa1 AF=TAT
fedvs aarar srgmr &fea =q 2z
fedrom & snfead 7297 & a7 fas-
a1 74 w27 & znfan 9w A7
FrEIRE q3Y FIAE | AT HTIH g8
fagga & & srarar fedtaq « oF
g3z fedtwa samar wmr arfs q@t &1
TAAA gUT "qH | w07 A7 frfraa
¥ A A1 A AT IqF LA
@A #7 F15 A &% Agfagg ar
TR |

aTAl ATEa T AW TAAHT nFAAH
FALH TG A B gH AT
wor & f& Ia$1 fEamn faaar grr |
3o faw &1 f 200w Al g &, oF ar
Sz FHTq AT gEIT qF FFW | GES
F=M &1 fHrar 280 w97 AT AT R
AT g€ 7\ &7 fFoar 90 =y AT
T 1 WM A WA T YA
ag &1 fr zag s @Y7 BY A9F
¥ @1 @ q%7 7 AT A7 TIAGZHY
T §1 304 w97 @« 7% a1 3 @hr
- 92 § ar rgz foea 7 sawar
qg¥ wrga, f&7 17 9% ¥ W
SATZ FGT FLT ¢ AT ATHTT FT HEAT
s v agfoas A7 ¢ A o7 It
fegm# af g, wAE® =Fi N
Y agfoga & sa, A f& g andr
& 7Y ¢ wifs A9 FowG AW A
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fere e q¥m 1 asgs & a@
g fd 5@ 37 FFAYLA WAF
arags Wt ag agfoaa aEr A

SHRI 5. M. BANNERIJI : On a point
of personal explanation, What 1 said
this aflternoon was that it is stopping for
ten minutes at Kanpur for other purposes
but no passenger can get down and no
passenger can board. This is a peculiar
thing. This will be known as Viccroy's
Special. That is my request and should
be considercd most favourably,

ot g A 9= & oF agy qwd
argez F1 ATE AETE 1 AA HEREE
AT HTAL AT X TE G A PH IR
4t fF zaq gefaat & fom st 19
fear sraa 3few 393 wraw ) 973
Fam gd aft gt gt ) & a7 wegw
wr g fwag gefedts faas as
97 F 7 nEfart g #F a@
a1 A ¥ 3% for g9 N A fear
T}, ITXY A A gETIA ¥ feu
=T Teerew & fom ow o Awe
Fw A1E gEer gfam ) agr e gy
arTdt 3 &t g wiw gzmi g fr =Y
T1E 71 rarfam  faar o, & o oA
1 ARG FTAT E Y7 gAaT ar &
wareT A4Y FEAT WAEAT Sfew A
FET FFAT FTEAT E 6 imd w0
marfaa 74 % AT UF ATEAE
A FEORTT F EATTAT EY Ao
fond whead, iy oA, HAT
Az A7 fawam Fegfant & foo-
F-zfzx 1, foms afro 7 &2 & oiv
&1 31 AT 7 AT AT EE |
gamfr agza, resE ¥ 9% faa
98> 8 ATt €Y mAAHz & rery fear
a1 f& gEaT™ £ awg 7 o geT"
% fas greAm ¥ a1 AN o
gee 4, 3w afen & feq S
afsa & goorat § o7 77 7% TR
SI3T 91 | WifE I¥ OB ¥ an-
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TR AMaF vF ot aeeeT gwrtan A1
e & oot adl faan aan an
frrdr oy ey oY e & genforw
® arfag 78 foar mar 21 gefem dor
frage & f& 19 fageas 1968 1 @1
gTar® gt o), 39 A1 gorfan fafe-
Ared fam 1 ¢ 371 feT & 7 9%
arfee feqr ar arfs =% S @A 7
TrEwA o7 qF

THY qFTAT P a8 T fAFEE w7an
¢ i gza® & #1007 WA TTwITT &1
faw gframr #7 fosfram fazgr 7+
foa aan a1, a7 fwfaas o+ arfow
fast =fgm 1 TEEF  eTaT WA
TreaTEd &1 §g gfagen v & anfw s
a6 frgmmesr adl @ wafer o9 @@
F 2a¥< fF samET WY TverT f@w
gfaas & zra 7 &, 37 gAgE %1 )
fogmarss frar a1 AT gzas N
awg & fav gfagw #1 fasfmma
faggr w% fogr mr & a® aifm
far s |

e a1 ¥ ag FEAr 9@ g R e
aq ¥ gEafes wwRl § 0 775 a9
40 a1 FAZI W AT AE AAH
¥ aaw wfen & 38 A0 A Froag
fadma & fr =% gremrza #7143z
A A AT SR | I % faw-
ffa A 8 g #ga & s ag
@t wifee afir &, &fvw srwr w0
THEHE AT & ATHTC 9T A A IHT
gagfafamaw &Y #=% g ot @™
atg ¥ =g mfsr dofar & @
FEHL a1 TR IAT E | T gead
F ITH UL ATF A9 A€ M7
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fafdzaresam frar nor & ooa) men
FTAT =R |

T T UF A9 AT FZAT ARATE |
79 fawt oz g g e ¥ faed
T g, gumefd ot oY gAY WY d—
gwa 3w faaew fear o1 & =%
feméne 7 Gizgez Fwr TewiEA &
qrq FE saredt &1 @ & 1 & amy agy
A ArgAT wfEA gy F@Ar SRer g
fr vx gy FwE T wwET AW
g wifE 21 @19 ¥ qom 99 anfeas §
AT ZaFT FE ngad wE oy G
faeY g€ 2 afsq qudfz faar o @
2, 50 gfrazr smefai & 7@ @@t
ATIAT o &1 & FfFT 7 agi qv s & |
T NFLH 0F gHE ATfFq7 &, I7HT
A {t § 7 FAT TEAr, IAAT A<-
#F! § zafen fFr ar vgr @ fF Ay
saifafedas & garfees wagr
fom s edtegma & ST TR 9
frar & a8 s=ERgET s8I & f ag
srfafedas g1 2 Afsr =7 Qi
Fgar & fx ag safafesas g a8t
3 a7 wafew A avEY T OF
o 7gr & | s qer aeA gy fAd-
77 & & &7 & &7 A oAy Afemw F
¥ IR TGS FWE TATEA F

q19 TH ATE H STIEAT 7 19 977 |

SHRI N. R. LASKAR
gang) : Mr. Chairman, Sir, we are
really glad and happy thzt Dr. Ram
Subhag Singh has come back 1o the
Railway Ministry. We have seen him
and his action also when he was the
Railway Minister and we have great
expectations that  under his  guidance
the Railway administration and the
Railway Board will improve, against
which there is so much criticism. He
is a lovable p:rioaality and, 1 hope, as
the Railways which is concerned with
lakhs and lakhs of our pcople and that
is why s0 many hon. Members take
interest in it, he will look into all the

(Karim-
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suggestions they offer and try to imple-
ment them.

B:fore I come to the Railway Budget,
I take this opportunity 1o narrate 0ae
incident that occurred recenly in my
coastituency at Badharpur. There aroie
some dispute bitween some  Railway
Protection Foree perrioanel and oaz
vegetable vendor. The public  sided
with the vendor. But these mad p.ople
op:ned fire and killed iwo youngmen
of that area. 1 am cach and every indi-
vidual are aggricved. It has crealed so
much of commotion in that arca. The
demand of the prople is that, over and
above the police case that was taken,
up, there skould be a detailed investi-
gation inlo the matter. We alo de-
mand that soms sort of reliel should bz
given to the affected families.

Coming to the Railway Budget, |
welcome it bacause it has not proposcd
any new levy on the railway users.
This is all the more important because
repaatedly, year after year, there has
been an increase in the railway fares
and freights, an usual thing, in the last
few ycars

In this year's budget, the hon.
Minister has not proposcd any levy.
We must congratulate him o2 that., But
w¢ must also see one thing. During the
last 20 or 22 ycars, how many times
have the railway fares been increascd ?
If I remsmber aright, this was doae not
less than ten times, Therefore, the
saturation point has come and there
will be no justification for any more
increase in future,

Ano‘her bright aspcet of this year's
budget is that the Railway Minister has
stown a litile bit of surplus, about
Rs. 2 ¢crores, Even in the last year it
was a surplus budge!, with a surplus
of Rs. 1 crore, but ultimately that sur-
plus turned out 1o be a deficit one to
the extent of Rs. 10 ciores. Therefore,
I would requzst the Railway Minister
to sec this do:s not happen in the cur-
rent year also ; he should tighten up
the administration, 0 that the liule
surplus that has been shown is at leat

achieved,.....
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ot gpew wr wgaTw (SvdA) 0 &
HTIAY SAFT ATRAT | TAAT JRC
wrwr @) @1 ¢ afFA #saw q ol
ECiE A

MR. CHAIRMAN :
Ing rung...

The bell is be-

Now there is quorum, The hon,
Member may resume his spzech.

SHRI N. R. LASKAR : 1 was say-
ing that the Railway Minister should
sce that the littie surplus that hc has
shown in the Budget is achieved.

We arc also glad that the Minister
was able 10 give us a hopcful picture
during the Fourth Plun period, and,
because of the revival of industrial growth
and the agricultural break-through in the
country, he told us that the original
freight traffic would increase by at least
40 per cont during the course of the next
five years. Onec thing that 1 would like
1o point out here is this. To be opti-
mistic is good, but at the same time
the Railways should alto try 10 be
realistic in fixing up the target of railway
goods traffic. What has been the per-
formance of the Railways during the last
Third Plan p:riod ? The total target
that was lixed 10 be carried by railways
was 249 million tonnes ; this is for general
goods truffic, bul only about 203 million
tonnes were achicved.  So, this tendency
of overestimating the traffic requirements
and pushing up the investment must be
stopped  immediately. The Railways
themselves have admilted that  they have
ro proper agency as such 1o work out
the rail-transport estimates.

In view of all this I suggest that they
must modernise their procedure and  try
to improve o that a morc realistic
vicw can be taken and our scant resour-
ces can be wlilised for some other deve-
lcpment purposcs, instead of being block-
c¢d. During the coursc of these ycars,
the income of the railways had gone up
but along with if the working expendi-
ture had gone up tremendously and
again we find two-thirds of this working
expenditure had becen on  stafl alone.
But consequently the increase in working
cexpenses had not Ied 10 an increase in
the amenities of the railway wsers.
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There is still over-crowding, late run-
ning of trains, poor quality catering
and want of safety and other things.
Som: of these ills are, regrettably,
increasing. The latc running of trains
besides being bad in itself irritates the
travelling public and upsets their whole
programm:. Things can b: improved
by prop:r minag:m:nt and sup:rvision,
but that is not done. There was a tim=
when people used to correct their watches
on sceing trains.  What is the position
now 7 Peonle will thank God, even if
a train reaches its destination late by
one or two hours. Som: small am :nities
could bz provided without much exp:ndi-
ture or difficulty. For instance, on 27th
January when we were travelling by Kalka
mail to  Calcutta there was no light in
the compartm:nt and by the grace of
Railways we had candle light dinner
in the train. Som: in the compartm:nt
remarked that this was not the rare
occasion ; on carlicr occasions in the
same train they had similar experiznces.
If this happ:ns i1 prestige trains running
between Delhi and Calcutta, the fate of
trains in the branch lines can better
be imagined. The Hon, Minister is a
dynamic person and [ hop: he would
look into all these thing: and try 10
correct things, Then again, in my arca
there is a hill section, the railway the
line betwezn-Badarpur  and  Lumding
which is about 100 miles in length and it
has abouwt 37 wnnels. Our only demand
was that  there should be a
diesel engine  on  passenger trains
us people get suffocated by the smoke
coming from ordinary steam cngines
while passing through the tunnels. People
who had travelled in that line will feel it.
Routine bureaucratic typ: answers that
the engines arc not available are given ;
previously the pat reply was that it was
not fit for dicselisation. Now they say
engines are not available. It must be
provided for the comfort of the public.

One of the uneconomic lines talked of
lies in my constituency i.e., is Katakhal
Lalaghat branch line. It is a line
owned by a private company. We have
been demanding that the railways should
take it up. They say it is unremunecra-
tive. How can it be remunerative ?
There Is not a single station with a
covered platform ; there is no overhead
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shed ; no facility of water og light. The

same old engine is pulling the same old
train.

How can you expect it to be remune-
rative without investment?  The old
engines and the old track should be
replaced. 1 would request him to look
into these details and rectify these small
defeets. I that is done, this brand
line alspo will become a remunerative
one.

Coming to the N.F. railway zone,
which covers the North Eastern and the
eastern arca, it is wvery backward so
far Railways is concerned and it should
be the endeavour of the railways to open
up the far-flung arcas in the region, If
this is done, it will create a feeling of
oncness. A survey has been done for a
railway line to go right up to the Mani-
pur border but no  further action  was
taken,

On the other side, the railhead from
Dharmanagar should be extended right
up to Agartala in Tripura, A Survey
has been done, but no  provision has
been made for cxtending the railwayline
to that border arca. I hope the Rail-
way Minister will look into it and will
concentrate  more  on  these  border
areas,

§y far as the creation of new divi-
sions in N.F. Railway is concerned, they
have upgraded som: districts into  divi-
sions, but enly onc of them falls within
Assam State proper.  Our claim is that
two-thirds of NF railway runs through
Assam  and therefore, we want more
division to bz given to Assam. 1 hop=>
the Minister will consider this also. It
is our experience that many times hon,
members  bring  genuine cases to the
notice of the authorities no action is
taken. [ want to give a concrete case,
1 brought a genuine casc of a sub-caste
employee to the notice of the GM
of the NF railway, but I am sorry
to say he has not had the courtesy to
reply to my letter.  Yet, not to speak of
giving relixf to the employce.

it aifeTe W ATw (W) - -
ofy Aga, grEE & frw 7@
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MR. CHAIRMAN : The bell is being

rung...Now there is quorum. He may
continue.
SHRI N.R. LASKAR : Lastly, Sir,

I would like to congratulate the Hon.
Minister for having introduced the
Rajadhani Express between D:lhi and
Calcutta. We hop: this sort of supzrior
trains will also bz introduced in other
far-flung arcas. In our N.F. Railways
even the mail trains do not move faster
than 20 kilometr.s an hour. There should
be an endcavour to spzed up the trains
in those areas. If that can be done then
only the introduction of Rajadhani
Express will serve its purpose.

SHRI NAMBIAR (Tiruchirappali) ;
Mr. Chairman, Sir, 1 have carefully
gone through the long spzech made by
the new Railway Minister. I have all
the respect for him. I sec that there
is a little change from the previous
mode of talking. The change that I
find is this, that in his sprech he never
talks of deficit. He has substituted that
word with ‘shortfall’ and ‘gap’. 1 was
very much opposed to the so-called
deficit because it was really not there,
These deficits are man-made, artificial
deficits for particular purposes. Now
they have changed it and if  after this
change they are going to bring in the
rcal change in the railway cconomy,
railway business and accounting then 1
welcome it.  Otheawise this change has
no meaning.

I cannot understand when people say
that railway earnings are not improving.
You will see from the gross rcvenucs
received that for the year ending March
1968 it was Rs. BIB crores and the
revised estimate for year ending Murch
1969 is Rs. 902 crores. That is som--
thing like Rs. 84 crores more in onc
year. The estimated budgst for the next
year, for the year ending March 1970, is
Rs. 947 crores. That is Rs. 45 crores
more than the current year. That shows
that the railways carnings are on the
increase. What is the capital that we
have already put in ? It is Rs. 2900
crores and we have reached almost
Rs. 1000 crores of gross carnings a year.

All this is don: by repzated increase
in fares and freights, That is th: reason
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why we say that further increase in fares
and freights is not reasonable. It is
another taxation which is being done
through the back-door. What Shri
Morarji Desai cannot do in the General
Budget he does through the Railway
Minister here and mops up that money
for the general revenues, This is the
practice they were following all these
years. This year they did not do it
for their own reasons. Mainly, because
they found that it does not work.
Last ycar when there was a deficit of
Rs. 31 crores they increased the fares
and freights. What was the result ?
They could not get Rs. 31 crores but
could get only Rs. 21 crores—Rs. 10
crores less. Therefore, by mere increase
in fares and freights periodically you
will not get more money. That they
have understood and they have stopped
doing it for this yecar.

But there is a danger. In his
speech he made a reference specially that
several cost studies are being done.  He
has said it in paragraph 17 of his speech
on page 11. Tt is a very calculated and
carcfully worded sprech. Our Hon.
fricnds arc asking for a train here or a
train there, for water in the tap or bath
room and so on, They do not realise the
real malady which is getting round  their
neck.  In paragraph 17 he says @

“As the House is aware, the
Railway Board had initiated some
time ago several cost studies into
various aspects of railway work-
ing. The results of these studics
have become available now and
the question of rationalising the
fare and freight structure has been
under examination by a senior
officer of the rank of Additional
Mcmber,™
Then, at the end he says :

“While undertaking the rationalisa-
tion of the freight and fare strue-
lure on these lines, it should
also be possible to raise resources
for mecting  the devclopment
requirem:nts of the railways and
of the cconomy.*”
16 hrs.

This clearly indicates that after the
cost studies are over, they are going to
prescribz  another inerease in fares and
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freights so as to get money for *‘deve-
lopm=:ntal purpases and for the gencral
economy’. It is a clear and categori-
cal promise that another rise is in the
offing. Then, in another paragraph of
his speech, he says that developmental
expenditure to the tune of Rs. 45.80
crores, which could not be subscribed
by the current revenues, has to be met
by a loan from the general exchequer
at a certain rate of interest and that it
will have to be repaid. It means that
we will have to find money for its re-

payment as well.

All told, it is clear that a scrious
thinking is taking place in  the
Board Office...1 do not know whether
it is with the connivance of the Finance
Ministry  or not..for an  all-round
increase in farcs and freights.  This is
my apprchension after reading  his
speech, If that is his thinking, I
would request him to give it up. The
railway finance is not a milch cow. If
you try to take more and more milk,
as your nced increases, then you will not
get any milk at  all, If there is any
shortfall in your appropriation, you must
find the rcasons clsewhere.

I will show you one (ircction straight-
way. Take depreciation. I am not
against provision for depreciation.  But
that has to be done according to some
scientific formula.  In 1924 when the
railway finances were scparated  from
general finances, the then Member said
that a scizntiflic  method of  granting
depreciation must be made and allow
a reasonable return to the general ex-
chequer for the capital investment and
anything more than that is an indirect
tax on transportation which should not
be undcriaken. This is the warning
which he gave. But what was happened ?
From 1924 to 1938 the ratc of interest
was one por cent.  From 1939 to 1943
and from 1944 to 1949 it remuined at one
per cent.  From 1950 to 1954 it was
raised to four per cent. From 1955 1o
1957 it continucd to remain  at  four per
cent.  Then it went up.  Then it was
5.5 per cent.  For the capital that has
been put in after Ist April, 1964 it is
six per cent.
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16.03 hrs. .

[MR. DEPUTY-SPEAKER in the Chair]

Then, on depreciation, the First
Convention  Committece recommended
Rs. 15 crores, but what actually appro-
priated was Rs. 30 crores per year. In
1955-57 it was increased to Rs. 35 crores.
In 1958-60 it was incrcased to Rs. 45
crores and in 1961-64 it was increased
to Rs. 70 crores. Within two years the
allotmznt for depreciation jumped up
from Rs. 45 crores to 70 crores, an
increase of Rs. 25 crores.  In 1965-66 it
was Rs. BO crores, but today it is at the
rate of Rs. 130 crores. But he could not
appropriate Rs. 130 crores. In the speech
the Minister says—I wanted to appropri-
ate Rs. 100 crores for depreciation ; but
unfortunatcly, there is no money ; so
1 am giving only Rs. 95 crores this year
and the same amount next year, I say
that is not scientific when you have not
gone into the real depreciated wvalue of
the assets. [t is not proper or  scizntific
accounting.

If it is so, whatever is derived accord-
ing to a formula it must be paid and 1
am for it.

Coming to the question of dividend,
5.5 por cent is the rate granted by the
previous Railway Convention Committec,
I have no complaint against the Railway
Convention Committee. Unfortunately,
the Convention Committee  sits, the
Financial Commissioner puts up a rcport,
the Finance Ministry wants 5.5 per cent
and they take it away saying that there
is money. But oae point is very clear.
The entire capital of the railways has
been subscribed by the Government ; it
is the Central Government that pays the
money. It is considered to be in the form
of a loan or, what they call, the ““capital
at charge”. 1 do not know the meaning
of the term ‘capital at charge’. It is not
seen in  any other industrial concern,
Paid-up capital, loan capital and all these
we know. This ‘capital at charge' isa
very, very carefully prepared phraseology
by the Railway Board. 1 do not know
whose ingenuity is that; that has to be
found out.

Anyhow, the Government of India got
for the Railways the Canadian loan at .75
per cent —threc-fourths of one per cent ;
the Central Government receives the loan
at three-fourths of one per cent and gives
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it to the Railway at 5.5 pzr cent, I do
not know why this sort of a method has
to be adopted for the Railway alone.
Railway is not the only public scctor
undertaking. Steel, heavy electricals and
s0 many other undertakings are there. To
them you are giving the loan at a parti-
cular rate. You also should treat the
Railways in the same fashion. Why is
Railway to be treated in a separate
manner 7 It is because you want to
extract more mon:y from the Railways in
the form of dividend and d:preciation
and deplete the Railway finances to such
an extent that nothing will be left there
so that you can go to the psople and say
that there is a deficit, give us a little
more by way of fares and freight, and tell
the railway workers that you cannot pay
them anything more because thcre isa
deficit. This is, what 1 may be permitted
to call, chcating and fraud. That is not
proper. Thercfore [ submit that this has
to be reconsidered.

I have no grouse against the Railway
Board as such but the Railway Board is
the exccutive head of the railway system.
Under the Railway Board you have the
general managers. But the Railway Board
consists of experts. We have the Member
(Mechanical Engineering); Member (Civil
Engincering); Member (Traffic), Member
(Transportation), Member (Staff), These
are all experts, When ten experts sit
together, they cannot constitutc a board
of directors. If they are a board of direc-
tors, they will have to function as a board
of directors and give us a balance sheet
of their performance. The  Railway
Budget that you have given now cannot
be a balance sheet at all. Therefore in
the real sensc of a modern industrial
undertaking the Railway Board is not
functioning as an cxecutive body and as a
board of directors for the purpose of
cconomic working of the railways and its
performance.  What the Boatd does today
is to undertake to pay dividend and
depreciation to the general exchequer
and if there is a deficit they demand an
increase in fares and freight and sit tight
in their chairs and keep quiet. They have
no responsibility for improving thc per-
formance of the railways and utilising the
entire assets of the railways for a better
performance and for better carning. There
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is no incentive for the Railway Board to
discharge its function ; there is no pre-
ssure. Therefore if you keep the Board
in this manner with the same executive
powers as at present, you will not be able
to develop the railway system. That is
my complaint. I do not want to do away
with any of the members of the Board
but you accept the Board members as
members of a committee of experts, get
their advice on the technical functioning
of the railway but policy-making should
not be done by the Board nor should
executive work be given to the Board.

I have got my rcasons for it. One of
them is that in regard to the coming
Fourth Five Year Plan they are given
certain tasks. In the previous plan the
tasks were not properly evolved. What
happened was that the Railways built
extra capacity and that remained unuti-
lised, with the result that the Railways
arc suffering a loss. In his speech the
Minister has agreed that they failed to
utilise the extra capacity for the reason
that so-and-s0 did not happen,

What is the use of giving a cry like
that at the end ?

We have to lose heavily through our
nose for that.

SHRI 5. R. DAMANI (Sholapur) :
May I know from the Hon. Mcmbers,
as a leader of the railway employces,
what coopcration is your union giving in
utilising the idle capacity ?

SHRI NAMBIAR I shall come
to the point of labour relations next.
Gricvancc-mongering is  not my purpose.
That is a different issuc.

Let us see the finances a litile. At
this moment, arc you geing to leave it to
the Railway Board to decide about
the future planning of the Railways 7
You have got an ambitious plan coordi-
naling with the devcloping economy.
You say that recession is over, there is
a bumpzr crop and something better is
coming. Whether there is a recession
or a boom or there is geing to be drought
or whatever it is, all these guestions are
to be studied carefully. Can you except
the Board to do that for a period of §
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years in advance ?
for them.

It cannot be possible

The Railways are dealing with 14
lakh cmployeces. It is a wvery big
undertaking spread all over the country.
Such an undertaking cannot be managed
by those pcople sitting in the Railway
Board. This is the difficulty.

Now, about the labour
know a little bit of

relations, 1
the working

of the Railway which starts from
below, from the district level, the
divisional level, the General Man-
agers’ level and  afterwards, when it

comes to the Railway Board level. These
people sitting here issue circulars asking
the General Managers to do things in a
particular way and the hands of the
General Managers  are  tied,  What
happens is that very often the General

Managers and Railway Board are at
cross purposes. There is that difficulty.
Leave alone  whether  the General

Manager is a good person or the Railway
Board Member is a good person. That is
a different issue.  Both are are burcauc-
rats. 1 have got opposition against
burcaucracy.  Unless that is  broken
and thrown into the Arabian sca, this
country can never prosper.  That is my
considered opinion. I am not going to
change it. Any change in burcaucracy
takes time. Ewen with the help of the
present  burcaucracy which you cannot
sink in a day you allow it to function—
you should see that it so functions that
it does not stop any development as
such. That is why, my hon. friend,
from the Congress Benchs, said that the
Railway Board has outlived its utility.
1 also support it. I would like the
Hon. Minister to consider this question,
not because of any personal reason.  The
Railway Minister, under him, may have
a standing commiltee for the Railways.
He can take the personnel from anywhere
he likes, may be from Members or
non-Mcmbers or experts. I do not know.
You can have the entire Board
Members  constituting as an  expert
committee to advise the Minister.  With
these bodies, the Minister can function
and take policy decisions and execute
them. Then only, you will be able to
deal with the scrious problems that are
arising out of the present situation.
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That is why my humble submission is that
you must hav: a reappraisal of the
whole thing.

With regard to dividend and depre-
ciation, th: new Railway Convention
Committee is going to mezet. Fortuna-
nately, I am also a m:xmber of that
Committez,  Anyhow, w: will decide
what is to be given. But one thing is
there is that the Committec can take
only ad hoc dccisions. Sim= reports
are placed before us and wa cannot go
into the railway working. What we will
say is! ““You have bren giving 5.5
per cent so far. What is it that
the Finance Ministry ask for? 6 per
per.  All  right, we must have a
compromise and put it at 575 per cent.”
This sort of ad doc decisions are bring
taken.  You account your defict or
surplus on this basis. This a unfair
This is not good at all for the railway
administration like that of ours. It is
the third biggest railway in the worl L,
Even from the capitalistic concept of
accounting, cuapitalistic  concept  of
managing an industry, I say, you must
have a reconsideration, not from  th:
socialistic angle, not in the li:ast from
the communist  angle.  Here, [ am
preaching what you should do under
the cxisting capitalistic saystem, Pleass
do that. That is my humble submis-
sion.

Coming to the labour problem, my
hon. friecnd wanted to know from me
about the surplus capacity and all that
and what w: were going to doy to
improve the productivity and so>  on,
Did he go through the Minister's
speech 7 The Railway Minster is plead-
ing for retrenchmo:nt and he wants the
railway workers to support him in that
decision of retrenchme:nt. 1 would
show him what the Railway Minister
has said and then he will understand.
My hon. friznds, for whom I have a
great respect, do not consider it necess-
ary to study it; they just say that there
is no water in the train, there is no bulb
in the train and all that. Of course, [
agree that water must bz there, but
these things can be toll in the lobby to
the Minister; hezrs, som:thing more
serious must bs talksd. O pag: 4, th:
Railway Minister says ;
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“In 1967-68 there was no increase
in the total number of staff, and
in the current year [ am expecting
that the increase will be propor-
tionately less than the expected
increase of eight million tonnes in
traffic."

We find here that from 1967-68 to
1968-69 we had Rs. 84 crores more of
railway earnings. The Railway Minister
takes pride in saying that hc got so
much of increase in earnings without
adding cven one employee. About this
year, he says ;

‘... This is encuraging since ncarly
two-thirds of the working ecxpen-
ses is on staff™, and adds

**I can spare no cfforts in impressing
on the railways that they must continue
to exert themselves to the uimost to
raise the productivity of the staff"., The
Railway Minister says that this year
9 million tonnes more of traffic will be
carricd with no proportionate increase
in railway staff. It meoans that there is
a ceiling put on the number of staff,
there will be no more increase in staff;
the present staff will have to do more
work and they will be given oaly the
present conditions.  This is  what the
Railway Minister  says. When the
railway employees read this, do you
expact them to give co-oprration to
him ? Further I, would like to say
that there are three lakhs of casual
labour on the railways. How are these
casual labourers treated ?  They are
treated very badly. A casual labour
gets Rs. 2,25 a day and they get this
only for 26 days in a month. All those
labourcrs are being used according to
the whims and fancics of the railway
administration and the officialdom; for
getting this Rs. 2.25, they have to bribe
Rs. 10 or 15 on an averag: 10 the
officers.  These things, arc happzning. I
Isay all these things, he will dispute
it. But I have a consci*nce and I hope
he has also one.

SHRI S.R. DAMANI : I would liks
to ask him onz or 1wy questioas. Are
the railway emplayees not the highest
paid in governm:nt und:rtaking: ? Is
there not surplus staffl 7 Then 1 would
ask him whether the revenue has increas-
ed due to hig taxation.
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SHRI NAMBIAR ! He is wrong.
The railway employees are not the
highest paid. They stand on the same
footing as the other Central Government
cmployees. The C:ntral Government
employees were once highly paid, but
now the industries like textile, jute,
engineering and others are paying more
than what the railways pay to their
employees. (Intcrruptions) I am sprak-
ing of Class IIl and Class IV cmployecs
I am not spoaking of Class I and Class
II. My hon. fricnd must understand
the changing world. The railway
employees and the other Central Govern-
ment employces were the highest paid
once, but today they are in the last
rung. That is why they are asking for
better conditions and wagss...

MR. DEPUTY-SPEAKER : The
Hon. Member's time is over.  He should
conclude now.

SHRI NAMBIAR : What he said

was wrong.

MR. DEPUTY-SPEAKER : 1 know,
you arec making a wscful contribution.

But the time is over. You should
conclude.
SHRI NAMBIAR ; Unless the

conditions of railway labour improve,
there will be no possibility of wilful
co-opzration.  He was asking about
surplus staff on the railways,

I say ; please go through the report
of the Wanchoo Committee the [irst
part of which was pubiished recently,
Shri Wanchoo has stated that  the
fireman, drivers and other running staffl
are worked more than fourteen hours
a day and that it should be reduced 1o
12 working hours. Mr, Parimal Ghosh
and I had a big fight for onc month in
D:lhi, he sitting in Rail Bhavan and 1
staying in Windsor Place.

DR. RAM SUBHAG SINGH ! What
was the outcome ?

SHRI NAMBIAR : Working hours
had been reduced to 14 hours, according
to Wanchoo Committee, it must be reduc-
ed further to 12 hours. There is shortage
of station masters, assistant station
masters, and many others and unless
and until some additional hands are
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provided, the railway safety is in jeopardy.
This is what the Wanchoo Committee
has said. Therefore, everything is not
very rosy in the railways.

Lastly, I must refer to the Hon.
Minister’s attitude towards those who
took part in the S:ptember 1968 strike.
He has come from the P & T Dcepart-
ment to the railways. Both the railway
and the P & T had senmt out of service
about 10,000 cmployces. In the P& T
where he was till now, [ have been
asking him that he should take back
those persons; I now plead with him on
behalf of the railway staff who had been
sent away. My submission to him is :
please start with a clean slate, with
mutual understanding: plcase take them
back, They went on a  day's strike which
was legal and  constitutional. You
suddenly made it illegal. Do  not
try to victimise and when there is
victimisation, it will not he possible to
run a system like the railways in the
country, The question of recognition
may be considered on the basis of an
agreed formula and the derecognised
unions must be recognised.,  The rela-
tions with labour should be improved.
The railway employees will work very
hard but they must be given their due

share, There must be mutual co-opera-
tion. To sum  up, 1 request a
reappraisal of the whole  working of the

railways with regard to  its  financial
soundness and its  wiability and full
utilization of its assets, good labour
management  relations, Let there be
change in these matters also along with
a change in the ministers and let us hope
that somcthing better would come up in
the future,

MR. DEPUTY SPEAKER ;  Shri
Antony Reddy.

sft sifeTT o1 AvAT @ IR WEN-
zq, 777 F aorgfT 7@ 3
MR. DEPUTY-SPEAKER

there is guorum,

: Now

SHRI P, ANTONY REDDY (Ananta-
pur) ; Sir, I congratulate the new
Railway Minister on presenting a  surplus
budget without increasing the fares and
freights. He deserves congratulations
gll the more because at a time when
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DA was increased and a portion of it
was merged with basic pay, besides a lot
of natural calamitics like floods causing
dislocation of railway traffic, the presen-
tation of surplus budget really augurs
well.

If the Railway Accidents Committee's
report is quite correct, in the last few
years, there has been a slight decrease
in the number of accidents, That is a
good omen that hereafter when Dr. Ram
Subhag Singh has taken ower the port-
folio, railway journeys would be safer
and more comfortable also.

This surplus in the budget can be
increased very much if certain measures
are taken. There is a lot of pilfcrage
of railway property at almost all the
junctions. It is estimated that Rs. 20
crorcs can be added to the railway
coffers if this can be prevented. We
know a large percentage of railwry
officials arc honest, cfficient and rcliable,
But a small percentage of them have
becn the cause of pilferage, ticketless
travelling, thefts in goods traffic, etc.
If the spirit that railway property is
public property and that it is the
property of everyone can be infused into
them, I am sure railway income will
appreciably increase.

In the company days, the trains used
to run faster than they (o now. An
express train from Arkonam 1o Madras
— a distance of 43 miles—used 10 take
only 50 minutes in company days, Now
it takes I hour and 10 minutes, i.c. 20
minules more.  An ordinary metre gauge
train stopping at all  siations  from
Guntakkal to Guntur used to take only 11
1o 114 hours those days. Now it takes 14
hours. 1 cannot understand why trains
run slower after the Government  has
taken over. In Japan, we are told the
average speed of important vains s 100
10 120 mph. But in India, cven the
Rajdham Express will have an average
speed of only 55 10 60 mph. So, it is
high time the new minister sees to it
that our trains run faster and on time,
without being late.  Ours is a country of
distances. From Delhi to Trivandrum,the
distance is 2000 miles and it will take 4
days to cover it if the trains run slowly.
Even the Sarangapani Committe appointed
to reccommend about electriflication have
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we must take to
advanced countries,
steam by dicsel

suggested  -that

diesclisation. In
they aré replacing
traction. In Japan and some other
countries railwaylines are electrified.
In India, clectrification seems to be the
only solution for faster trains. It is very
unfortunate that faster the train the more
late it reaches the destination. Take,
for example, the Dakshin Express. I
have travelled by that train more
than a dozen times. It never reaches
Delhi in time. It reaches Mathura at
the correct timz but in covering a dis-
tance of 60 miles betwoen Mathura to
Delhi it takes two or three hours. 1
cannot see the reason for it. At every
station it stops for ten to flifteen minutes,
After Faridabad it stops at all stations.
I have represented about this to the
Minister but nothing has been donc.
I cannot understand why they are not
able to solve this simple problem of runn-
ing a train in time for sixty miles.

Just obszrve the railway map of India.
You will see a hug: track of area from
Vishakhapatnam to Sholapur and from
Hydcrabad to Ongole having oaly one
railway linc and that to» a metre gauge
Iine, This area is being developed
by the Nagarjunasagar project.  Nearly
45 to 50 lakh acres of land  will
come  under cultivation,  Alrcady 50
thousand acres are under  cultivation,
Saon after the Srisailam  project comes
up there will b2 innumezrable larg:-scale
industrics going to be developed i this
arca.  Unfortumately, therc is not a
single line to comnect Hyderabad, the
capital city of Andhra Pradesh, with
Oagole a coasta! railway station.  For
this the Andhra Pradesh Governmant
has recommended certain new  railway
lines to bz investigated and impl:mented.
I do not know at what stags it is. It is
very necessary that from Hy.Jlerabad and
S:cunderabad a railway lin: shoull bz
lhi § at the carliest possible tim: connect-
ing Nagarjunsagar and Onagole.  IT this
line is laid, Hyderabad will be about 120
miles nzarcr Mudras and even D:lhi will
be 100 miles nearer to Madras.  There-
fore, there will be a good number of
advantages reaching the capital city of
India much quicker than otherwise,
Therefore, 1 strongly appeal to the
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Minister of Railways to see whether this
line can be done at the shortest possible
time,

There is a railway line existing for the
last 30 to 40 years bctween Bellury and
Rayadrug. It moves so fast that even
an ¢ld man can run along the line and
catch it. It takes about four hcurs to
run a distance of 30 miles. So many
times this matter has been rcpresented to
the Southern Railway. Somchow or
other they are always adamant and they
do not do anything to improve this linc,
By cxtending this line by another 40
miles you will reach Chitraldrug, a ter-
minus stalion on the Southern Railway.
If this line is extended Bellary will have
the advantage of reaching some of the
industrial towns like Devangiri and others,
This linc should bec done as carly as
possible,

Shri Parthasarathy, our Deputy Chicf,
as a member of the Rayalaseema Deve-
lopment Board has been agitating for the
last ten years for a railway line. It has
been represented to the Southern Railway
that a line from Bangalore conneccling
Rayachotti-Cuddappah-Nellore-Ongole is
absolutely necessary. This arca has very
much devcloped recently due to the
extension of the Cuddappah-Kurnool
Canal. Necarly five lakh acres of land
has been brought under cultivation., They
grow a lot of turmeric. This product
cannot be casily transported to any
important port like Madras, Therefore,
a new railway linc is absolutely nccessary
there.

The South-Central Railway has been
divided into  two zones. Guntakal
Division is in the Central Railway but
it is put under the Southern Railway
while South-Central Railway exists on -
the castern side as well as the western
side of Gunuakal Division. The Hon.
Minister should see the possibility of
bringing Guntakal Division ulso under
South-Central Railway.

I am very happy to mention that the
Railways are running a number of schocls
for children of their employecs. Unfor-
tunately, these schools are run like other
zilla-parishad or municipal schools. No-
body takes any pains to raisc the standards
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of there schools. Once in a way, a
divisional inep=ctor visits the school and
gives some rcport, but the railway autho-
rities never bother to look into these
inspection reports.  The result is that
the railway schocls now are in a very
bad condition.  Ewen though they have
got cnouch resources, the standards in
these schools are poor because of the
lack of interest and control by the railway
administration over these schools. There-
fore, the estatlishments require to be
standardiscd and the overall supervision
improved.

Coming to railway catering, many
Hon. Moembers have spoken o lot about
it. I you compare departmental cater-
ing with priviate catering, departmental
catering is shown in a very poor light,
Private restaurants give Fetier food and
efficient service and still make profis,
Unfortunately, the railway adminisiration
has not been able 1o roise the standard
of food that is served by the railway
canteens. 1 may state for the information
of the Hon, Minister that in Guntakkal
there are two non-vegeiarian canteens,
one departmental and another private,
The private caterer is able 1o make a lot
of moncy because he gives better foold
and coerteous  service ; he is always
available to listen to the complaints of
the passengers.  Regarding the depart-
mental canteen, the less said the better,

Y gEH W ®Ag . ITMENe
wgzT, ¥ AT #1 syFear wwEAr g,
mogfe TE 1

MR. DEPUTY-SPEAKER : The Hon.
Member may resume his seat. The bell
is being rung...... Now there is quorum,
He may continue his spaech. Let him
conclude.

SHRI P. ANTONY REDDY : The
private caterers are always able 10 give
better service than departmental caterers.
Therefore, I would suggest that wherever
departmental catering is not running at
a profit, it is better to close it, or hand
it over to private caterers, so that the

passengors can cxpect better food and
service.
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In the end, I would only request the
Hon. Railway Minister to see that the
efficicncy and standards of railway
schools are improved to a great extent
so that they can compete with the best
privately-managed schoels in the matter
of standards and results. 1 am sure
that under the guidance of Dr. Ram
Subhag Singh the Railway will run more
efficiently and profitably in the future.

SHRI TENNETI VISWANATHAM
(Visakhapatnam) : Mr, Deputy-Speaker,
Sir, many thanks for calling me. First
1 would begin with a welcome to the
Railway Minister to this ncw porifelio.
It is an old love, 1 am 1old; anyway, he
has takcn to it again.

Now I first bcgin by saying : do not
be vindictive to yours own ¢mploycees,
The wvery First thing that I have got to
say with seme  expericnce in lile s that
they should not be vindictive to their
own cmployees, T am referting to those
employees who  have buen sent out of
service on the 19th Suptember stiike.
Much argument is not necded.owe have
already argued that  peint.....and the
government  must make up its mind and
cease 1o be vindictive,

Then 1 would ask the government that
they should again re-recognise the asso-
ciations and unions whese recognition
they  have withdrawn  as o matter of
puniskment.  There are other methods of
punishment. To cause break of senvice
to remove the sole machinery  of contact
between the cmployees and the govern-
ment are not the best metheds,  These
methods will lend them enly in further
trouble.  As the Hon. Minister knows,
the country is alrcady in a very bad state
of temper.  Even the slightest thing will
caused great trouble. Therefore whatcver-
has been done since Scptember 19, 1
would ask the Railway Minister 10
bepin his ncw portfolio by crcating a
climate of goodwill.

1 would like them to refer to the
decentralisation of, what is called, the
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Central Electrification Organisation. The
employees met Shri Poonacha a number
of timzs. I think, they have also met
the present Minister. Apart fiom the
general economics, whether this decent-
ralisation is going 10 add to the economy
of the railway administration or whether
enough money had alrcady been wasted
in making too many frequent changes in
policy, what is absolutely necessary is that
on account of re-organisation these service

zople should not be affected adversely in
any way. Their service conditions, their
previous service, their emoluments and
seniority ete, should all be protected. 1
was told that the Minister was sympathetic
when the servicemen interviewed him,
I want him to continue to translate that
sympathy into action for, 1 am 1o0ld, the
new decentralisation scheme is coming
into cffect very soon.

About the Ruailway Board, 1t has be-
com: a regular feature to autack the Rail-
way Board and ask that the Railway
Bard should be abolished. The mo:e the
Oppo.ition asks that the Railway Board
shoald be abolished, the more strength
it is getting.

SHRI RANDHIR SINGH (Rohtak) :
That is very true,

SHRI TENNETI VISWANATHAM :
Everyboldy is for abolition and, there-
fore, it is growing in strength. 1 am
sure, the Government will give a sccond
thought 10 the Railway Board. It has
combined in itsclf the secretarial function,

the expert function, the technical func-
tion, the administrative function and
whatever functions are there. Govern=

ment have really no source of indcpen-
dent examination of the proposals made
or put forward by the Railway Board.
There is an absolute necessity for the
secretriat 1o be scparated fiom the techni-
cal body which is the Railway Board.
Thercefore, | would ask the Minister to
consider it from a fresh angle.

Yesterday we got an invitation that we
should visit, what is called, the Rajdhani
Express.

SHRI RANDHIR SINGH : You
missed a marvellous thing.

SHRI TENNETI VISWANATHAM : 1
am going to miss this and I want everye
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body to miss this Rajdhani Express.
Come and sce the coadition of the rail-
ways on our sile.  What is this show-
picce for? Whom do you want to deceive?
Do they want to deceive themselves or
the Minister? Please come to the linc from
Calcutta to Waliair and from Waliair 1o
Madras and sec the conditions in which
we travel, and again from Vijayawada to
Hyderabad 1o sce the overcrowding; see
the absolutely ill-equipped number of
trains; sec the unrepaired trains, without
waler, without lights, Ewven in, what
arc called, the mail trains and the express
trains, what are the arrangements?  What
are the amenities which you are giving?
Partically nil over what we had years ago
except that there is more overcrowding.

Now the trains have been lengthened,
1 agree. Now the trains are so long that
p-ople sometimes have to get down where
there is no platform.  Platform facilitics
are not always given because platform
facilities com: long after the train is
lengthencd, a year, two years and three
years after and meanwhile there is such
a great lot of difficulty. Ewen on  the
northern India lines, somcwhere between
Lucknow and Delhi, I remember some two
or three months ago when 1 was travelling,
a first class compartment stood outside the
platform and there was a huge row between
the passenger and the railway department
official.  The passenger was an old man
and he was not able to get down, Why
should the Railways not have this much
ol imagination, that the trains should not
stop where there is no platform? Itisa
very simple rule, Unluss arrangements are
madz, do not make trains stop wherever
you like.

The coadition of our railways and the
overcrowding on our side in the mail
trains, and what are called, the express
trains running between Calcutta and
Madras and again between Vijayawada and
Hydcrabad is somcthing annoying which
you cannot belizve unless you see it
Hundreds of passengers are always sitting
on the platform unable 10 get any acco-
mmodation. They are made to feel that
they are beggars before the railway admi-
nistration.

The railway administration, in spite
of Courtesy Wecks and all these things,
have not developed an atmosphere in
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which the passcngers feel that they are
the p:rsons who arc cnabling the Dupart-
ment to run. Even now, the middle-
class p:ople, the poor people, are made
to belizve that they are beggars waiting
for som: crumbs or [lavours to be
thrown by the railway administration.
The train comes whenever it likes and,
if there is space, some passengers may
be able to get into it.  That is the
condition on our side. Therefore, 1
would like the hon. Minister, while the
Railway Board may pay attention to the
Rajdhani Express, at least coming from
the pzople to look into the condition of
railways so that there is no over-crowd-
ing and sec that the p:ople get quid pro
quo. It is not like a Government
Department,  The railway is a com-
mercial organisation. It is  cntircly
maintained by the passcngers and the
goods traffic. Therefore, the amenitics
which you give must have some relation
to the money paid by them. There is
no use saying there is no money. If
there is no money you slop  your
wastage.

Look at the kind of cement pillars
which are put at so many railway
stations., They should really stand, if
specifications are observed, for 80 10 100
years, But they do not stand for cven
3 to 4 years. Look at the cement slabs
which are paved on the platforms,  They
come out in less than 1 or 2 years.  The
wastage in railway administration  is
much more than in any other Depart-
ment. I do not know about military
organisation because it is closed to wus.
But so far as I know, the railway adminis-
tration's wastage in public expenditure
is something stupcndous.

There is also any amount of dclay.
The administration do not care for the
convenicnce of the public.  Whatever
representation is made, the answer that
we get is that it is not administratively
possible, I want 10 know whether the
administration exists for the people or
the people have to exist for the admini-
stration. Their present approach must
go. It may be true that in some cases
it is not always possible 10 make adjust-
ments according to the convenience of
the people. But the approach itself
must be changed. If there is a right
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approach, T think, they can certainly
m ke several arrangements, For example,
Vizag is an important place. Then,
Hyd:rabad is the capital of the State.
What are the me:ans of communication
b:tw:en thes: two ?  The people have
b:en representing for years and years to
spzed up the trains to sce that the trains

com: in times. They never come in
tim:. The hon. Mcember, Mr. Antony
Reddy, ways saying that the trains do

not com: in time. It is a very rarc thing
to sce the trains that come in time.
In fact, the timings given in the time-
tables are the times given as a warn-
ing that the trains will not come before
that hour. This is the kind of position
in our country.

These are very small things.  But
som: little  tim:-table, adjustments,
coancelions, water supply, lights, ameni-
tizs are really the things with which  the
passeng:rs com: into coatact or conflict.
Even il you spand Rs. 700 crores or
Rs. BOO cro-es; if amenitics are given,
p:rhaps, the people will not be owver
critical.  You may say there are Time-
tabl: committecs, there are  amenities
committees, there are catering committecs,
there are any number of committees, but
thzse committees are oaly adding to the
troubl 25 following Parkinson’s law.

Th: Minister might say, why don't
you g1 to the Railway Tim:-table Com-
mittee 7 The S»uthern Express leaving
from New D:lhi reaches Vijayawada
just at the tim: when the Mauil train
from M dras leaves for Culcutta. This
disables nearly 300 to 400 passengers
from taking that Mail train. As the
Southern Express comes, the Mail train
leaves. These small things should be
attend:d to by the Railway Board.
There arc hundreds of these small things.
B:cause these small things are not attend-
cd 10, on the floor of this House which
is iatend:d to considzr only high policies,
these matters are often brought to the
notice of the Minister.

Then, in order to increase the coa-
venience of the passengers, generally
more stations are asked for and more
stations arc given. But what has
happened in  Visakhapatnam 7 There
were two stations, Waliair and Visakha-



21 Budget Rly.—

patnam. But the Visakhapatnam Sta‘ion
has been *abolished. Visakhapatnam is
growing; Visakhapatnam, son: y:ars
ago when there wcre two Statioas, had
a population of 60,000, but now the
population is 2,80,000 or about three
lakhs. But what has happened 7 Have
they increased the stations 7 No, Oa
the other hand, they have abolished one
station. They compel the poor people,
the lower incom: group and the middle
income group, to walk two miles or pay
very heavy rates to rickshaws or scooters.
The station that was closed is within
walking reach for about 50,000 or
60,000 persons.  But that has been
abolished. Why 7 They say ‘cconomy’.
What is ‘cconomy’ for ? Is it 10 add to
the conveniznce of the people or is it to
add to the inconvenience of the poople 7
Economy plus conveniznee of the peopls
must be the motto and not cconomy at
the cost of convenience.

As 1 submitted, 1T want the railway
administration 1o give us a new approach,
All that is wanted is that. Then, we
shall not bother the Railway Minister
with all these things.

Then, there are also  service matlers.
There is an old rule, mad: in the time
of the British burcaucracy, that the
Members of Parliament should not draw
the attention of the Ministers to individual
cascs of service matters because they have
a machinery. I the machinery is* func-
tioaing, then the Minister can be sure
that no Member of Parliament will
bother him with service matters.  But
the Machinery doos not function; their
officers do not function ; they do not
look into the complaint, and if the
complaint is repcated once again or
il the petition is sent on a second
ozcasion, then the officer concerncd gets
& note saying that il he repeated his
complaiat, disciplinary action would be
taken against him. These are the con-
ditions in whizh service people are
suffering. Therefore, my submission
is that each railway zoae should have
an  inbuilt machinery to settle the
grizvances, and that should be presided
over by a judicial ofTicer, and whenever
an officer has got a grievance in regard
to service matters, promotion or pros-
pects or whatever it is, he can straight-
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way go to the Tribunal and the Tribunal
could look intc the matter and give
its decision, and that decision should
be gencrally followed by the railway
authorities. Then the officer will not
have a complaint that his casc has not
been heard or that somebody is trying to
suppress him ; the top administration
also will not be bothered with so
many service matters. There must be
an inbuilt machinery in cvery depariment;
I reccommend this for every depariment
of the Government. In Lifc Insurance
there was a Study Group and I was a
member of that; we made a  similar
recommendation; | do not know what
the Government are going to do with
that.  Unless there is an  inbuilt machi-
nery to look into the grievances as and
when they arise, how do you hope to
solve these matters 7 In fact, hall the
time is wasted by the administration
looking only into the service matters,
promotion, recruitment and so on.  The
Railway Minister will do well 1o con-
sider this proposal. If he wants, 1 can
put this in writing and can also give him
details of the scheme for the inbuiit
machinery to solve the matters between
the administration and the cmployees,
This is not, in any way, to supersede the
trade union rights, The trade wnion
matters are different from  these ; these
are service matters for which Govern-
ment  should provide some kind of
machinery.

st wo Ao faardt  (afra) :

ITEqeT AFIAT, gAY 9z ¥ @ owAY
qERT 1 Az AT dgwmn g Ofw
I ATAT AAT JW FIX G CH AS
77 N7 @z § w1 gfz &t #r g
T W X oY FAAT R FTEr g0
gaT & | = A1 gy Wy W1 fr Az
wa fefaz £t @00 7 & faw
femy & aet & S e
¥q= afy A7 fr ¥fwfaz Y amg 93
T wfez feaamar § afew aglA
TER AT Al @ g wam &
fou & st agT #1 oA F@T §
o7 I At a9z 4 fegqr ¢ S
waE ® 3 & ford @ gan
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T 95> & qedt mgig w1 eqA
WA TEE ¥ amearsi @ oqrE
IEAT ARAT E 1 IT Fi Ar aga
At @ again g & sasr, s &
US. UH. ¥ TS FT 279 E, @)
wew faar ww, ¥ fam ¥ FTy
fet & wam 7 7% & Sfew w9 aw
g WE 9 g 2 TEET ana
W4 3 qAwa § ez fafaezr @, qa@
A T g & gg ew favy
,,,,, J[(FmAum)......

oY aifeTe =1e AT 9ET ¥ A
TET

MR. DEPUTY SPEAKER: The Bull
is rung...now there is quorum.

st ®wo Ao faat: Iw  wed
wgEa & 777 fAdaT az @ fx A o,
UR. TEH FT AT €22H 2 g1 A1 IAR
gfaw F=Sraq &, I35 7z A7 afaw
TSI I3 & TATH K1 0T 4T A1 |

Jrrgae fAagT 3z 2 fF =9
ST 1 FAGT § IT § A132EH T8N
g g afg 37 7 wrsz Bz Al @
AT FT 9T T FH F1AFAT 2 |
TH FY q9g A AF ST AT gaar
AN IFT & gFAE W A 21 |
& Arg ST AT ITW ISET AR § @
s AT 3T F A faw gqmEw g,
wafee 37 o & faage & f& w@r
wgi 9T T #1 afafafady & sie
ST FT AT Y AGT I ATITILH T A
arfge aifs =1 s T A% 0

W=y searfal &1 foar gfaand
& St & 37 97 gH FrE A TE@
¥ dFafaaFafie & =3 #
TFH g1 & ag & u€ Fom dHad | §F-
o 7 oafadie & fou Oy @
e aff & K fRzw &=
e § fF 97 87 odfEw 9T ek
suTET 991 @ Ry 9w qre, qT,
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apré e Fzfor wfr ¥ Ffer &
AT FT gfawo @ gEar & e
qFAT & IT F 779 AT arfgm |
16.59 hrs.

[SHRI THIRUMALA RAO in the Chair]

UF I A AT K YT g fewmr
g § 1 defor F ey § A fopre
T2 T § 3T T A YwT AW
Bl & fF nw qvde & st gg 2
aFt aF dzfor w1 a0 & & awwAr
g Wrgdz AHzT I 79 ¥ F9 qeHiq
AT AR 9@ qAH FAT FA E
f&7 aad & 7 T f5 WY 47
wefon & wa e 39 w122 oY maT oy
feaar &, 57 & 397 39 1 ¢ =«
ALY F7ATTTAM 2 IN & a@EE F9W
| 9THZ & GAH KA g1 TET B 7 K
FHWAT § 39 &1 99 1A =1fzgn fF
azfor § g & 2 7 3T F FHrevy
FAAN ST FT IA AT ATHIAT &1
FgEAT fgm | dezfor F vy 7
qr@7 fasma gt 2 f6 = sr=an
7ZY famar, afag s=dr 7Y 21 syw
v Eaiw ¢ 5 93 9T a9 g 2
127 aA T A1 ea/ faaea s 2
TAYARZ ATT FG GG A1 A IEAR
4Y ag WNaAe A gav | zafen &
%At 7gzT &1 A fraer wwa g
ff == & Tawadez g afgy foam &
FWT A1 Fegm @ A A% 1 ewe
AT ¥ oW F AT GEAd & Iq
F1 A @rar AT HAT Fg F afaw
fas it & Ffe7 o€ o ¥ S
F1 fefer aig ) afam 7@ faod
2 mfed s & W fawm
grr wfgd 1
17 hrs.

uw gré g} &9, faed fe g
A9 g7 TEET AR ¥, I auAT
fetd mafae & @1 ] o7 389 59
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fasifea #1 & =% Y grar & fom,
g A § gwa far 1 3w
FHEN TT FTR @W gav @, H wwgw
f& 37 fawfoni & smure 9T 0w
FA arfeardz & FmA FA0 Tifgn
fagd o3 @ zafeg @1 7% #ix
T &Y gIATE /E |

=T F qr g7 ot ot qfeaw A9t
Ir q1EIT AFLTE A1 ¥W@T ¥ A
A, FH TAT Fgg § v @A
¥ & 379 fawaa 9z 2 fF, ofsew
FFzTH Y YT wrEET FEET H W,
faadt sas f3far & saw o= gfe-
sTsAaA g1 grar 1 gafau g faae
g fx @i d3= 40§ 9 @Y w1 aE
IAA Y G § 3T QU F fae
%, 9T 7 gw fafqd 7 9@ 64,
ITF Gfraw sifz fas a%. @
aTF WAl AZET FT AT HFTF AIAM |

a7 avE7 feree fagr amr g fs

31T 7 mF ¥wd qfsew afqq sHET
gt arfgq | zawr s gz & fF
fagrr nF foger zar wra & T F9-
T H 4T qHA AN 7 920 F FTHL AT
AEr IEAC R 1 AT IAF AMG F U
7T 7gF grav & fyAsr woow 26 A9
1A 21 zafen g fAagm g fF
vF i@y qfems afgq s fage 7
Y g =rfgd

T M & FEEY § &% gF4r &g
TYTE | UF NS 9T T A9/
gare ot uman qr, AEhd gwmEge

afqm & for arq  ofizs afaw sdw
& afar |

=it %o Ao forardt : YR £ AT
T gwagy & fF ale a9 A
AR GIFT ATH TS aF AT
afge | WA F 9= F9 =W §,
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13 FT W TT F7 &, WIAF WY F7 §
AT @x Wt @T FT FH AR W
AT F T4 & T8 FET § @ue
1 FEAF B AT FATHIGT F
fgar fgar smg @ AW % Tg WA
afaq ¥ gFdr 2, T I@ |IA &1 Y
T dteiw w3 fagr s A W ay
greyr ¥ faw gogw &

F SIS qga fa i ¥ 9w wr g
TIF & FAT AME F AIENF g A
az zz war, fyast 45 @ & a7 T
IAFT FAFA Al MTAIT ¥ 4T A
it A daraET 7 A faw aw
TFT AR A A ST YA GEA
T afy faamar a1 Magz 4 faer &
s &Y grar w1 gfer & Y glawn
Ciuill

st gFwaFT wuETE - AaNfa wa)-
zq, 75T 7 qorgfa A8 &4
MR. CHAIRMAN : The bell is being

rung ...Now, thcre is quorum. Hon,
Member may continue.

st ®o ATo faardt : sy v ATE
-7 fardt ¥ FIFT AET 9V | W
mE TAYTAY ME 9% @ E 0 qEAr
gYFT A1 w3 ME a4 Jrey 41,
AT ag AT TEAYHT AMET A IAT
arft agm oF e A A
FFT FEFAT A% dA AWy FIH
gfaur agi § vgaaral & g qmEdr |
afeq & =gm g f& s ma
TZAT E1FT FoFAT &1 & A7 |

¥ H AT & F T T ¥
Tt #1 N7 g framr q@ar g o
AET W@ T AT AN €AW §
Iw! eI 2 faar o fawd ofses
w1 gfaar g wrq T w@wa & s
1§ aq FAT 4R A1 9T 43 ag
T g% | agi wgi safagfadt a6} mfr
2 agt N =y w2 § Agi fefed
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F Mg g1 9 R smFE §
gfaar 1

¥ agar g fF amgr 7 ¥
B F F9T ow g 2 fagr @
afgar & vw Ffer w2 afEq ag
oifagi % =g & far w15 918 T4
¥ | TH EEA § AT A7 FIH @Y
faemar & 1 zafag & sgan g fr agl
UF W ZrIW #T §AT fHAT A09
STT BT BY AEAr A AIFCL FT 4]
HY AT AT AT &1 A gfaur gei

Harerza o w1ey fzAi & @vr SRy
g fF gty geFre &1 Fgmar 8 7
IATT AT FTLA AT 3 qIA1T AIHIT
fazdY #1 F7 £7 T a1 w1 gfaar ar
gAY | EA 9C SgIET AT W @w
AEY FAIT I I UL QA A9 TAT F TH
far o WI ArzA A F OFFT
ForateT a% 3 Y 917 |

fufagar, sar ardt <t 7 o0 foar
ar, f= agt & $ifgw 7 @ gl
FET UF EIeT FT 9FT ®7T fagr AT )
fafaeet =Wt ¥ =Ea & ag o
fawmr ®rf T FE AT AN AT E
faa #1 AT ag &, fw wifwer &
TR NI BT § Ag 9 W F Y
w4 ¢ afFq F9g7 F 9@ gz d
faar wav &, 97 Ay Y A Sgr W
fFamagigre Al faw e, sa f&
Fg1 w1 5 gree faq s
¥ H UF A FE FC A AT
WO HETT FI@T E | iFH AE F
it # g% gy e ¢ f& ag fewre
qE@ A AT FQ a5 @ A
N aw F fgar a1 ¥ mAg &
& & gu ot sowT IET HAT "AERE
¥ i wem 5 awg § qofas
WY OF w1 A s § ag agw
arfgd WX 39 & ®Rr af@dq s
wtfed | #% s ? gy WA WerRw
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& FTTH grear g1 J1 A g -
<t & 3T AT FY ag fawma ¢ fE
37 F1 faar qferr &, =TT R,
ofragz &, Faw & @ gAY
ot <t & a1 37 & @y &
SAEE &, T UF qGT AR THIA
& 9mq gEr Iifed Fg A4 2w ¥
g 1T 7 7Y wEEg &1 wa fammar
TR g | TAN T@a are w1 gfemm
qzoAT 9T | 9% qANG F1 AFE g,
grarfaaa &1 ot gEvET & o g
I AXIIT 2 | 97591 |

st s = A (fEkm) ¢
gumfa agieg, § g0 ww guw fag
FTol fF et = At g 9 2
7 y7 {67 vg@ @T HAWT &1
FITWTT AT 2 37 & fao # sq 771
zq yga7 v gifew afwams s
g1 STF 3 wN a7 faEm FT
fastzmg stvaer & fqataass &
qIT 4 gAT 3

# 310 71w guw fag 41 712 faenaw
Szt g fe 97 a7 72 W oA ¥
@ ot wifregem=s ant s f& Fer
st foels F a7 H ger GO H AL A
92 TEEA ¥ 97 HAY S AT FrET YT
fadiz F a7 8 F 17 7 A7 7L g
AT T IT FT Aq07 TAAT fawar 4 |
gegia agr &1 feafs aw ofefeafagt
1 ¥| FT AFF FAWG [ F/T OF [T
i & franfaal &) == sr @ o@v
39 &1 IE wnda fear N 9w
wim &1 & fHar) ST g
f& #1z7 3tT faale &) 7 = aq
FY geaTa F1 q@ 7 39 &1 fAmio
faear wram 1 ST | afefeafaay
1 FT@ gU T TIAT AT W
gAY sm aw sfg g€ od4f wEwr
¥Ed gu I W A AW
st @ f5 w oA Wy W oW
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fantor fear smam 1 wfzz & f&
4ff bt "wor SRl 9w wwg
ao Higw A 71 91 gafan I &
T WA DAYT &7 F AN H
AT BT A WAIG gATE | IeE gAY
I & fF 37 & grer ag < Sraorr a1
T AT 9z 39 F FFAA FAFH H
s fafsaa w7 & saifatas goit

T XTI TAE F FX A I
faare w@mr wrgar g W@ WA
HATHY F IAT T T=1 FET & A
IFAAT FT JATH ARETHT TT g A
faamr s g | #amarg fFgn o@
ara F1 77 & qg a9 5 fergeaa 7
WITT AIFT A g A AT 399 T
g vaaY § v Wi 30§ fae@r gam
gomaT R AT Afaaar 27 gw
AT GAAT F A7 OF FAGAIF I
FoAr <@ &1 gArer oF 9T A & AT
ag Igsm gz ¢ e arEl i Faw
SET FY 29 AT FT | FE AT
T TET ATFR TH AT FY ATAT AT
s & fam 2 a7 adr game
smAT FTIE A g | HAawwAr g s
arET F ZL OF gTF K1 AT R
TATA w1 g3 I A f& FAAr A
AT ET |

ya: 79 ¥ 93 faqam g7 § 7Y
AT F1 €7 HATRITT FAT 187
gagadr g & 97 = frdt =3
Y 7T AT FgEE F T Fe oW
w4t fHdt 393 & o9 | fodt o9
Y worfa ar fasra & =i @ B
@ wra: g ag I famar & f& a7
Ay & sgar wwnmR 31 &
gawar g f& g @83 & @emw
R fr Tw 2w & wOE A ogTa
faaifaa iwc ggi qr o § ¥ W
wraATat & agi 9T sfafafecr £ &
JAAT FT ATAATEHT T q30 9T wfa-
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fafaea w7ar ey & AT 9@ 8 ag
I fawar ¢ ff ag srguan § aqar
YATIZ 2 1 W AN FT IF X wR
Ale qgadt § | ter W 2 fe oew
w|Oeg & O H ogr EEderar &
qraTa ¥ AEF g @ &) gw tar
Fmar ¢ & afasfay &1 St fad-
f@t frole @it & 99 & smumT 9%
gH gt 7Y AgEg &1 d ¥ g 2
faar smaT & 1

FfF gt z1e W g fag .-
Fatat & wfafafu § s=ar ¥ wfafafic
& a7 gw ot smar & wfafafe & w9
¥ 7o gaa ¥y § zafam sannfes
atz g s & wfq smo 7 srear @
N F 377 ag st s M v 7mg
T AT UF AEEA IT ¥ Agr
a7 SATET L EATYT I|WAW &
glezator Taw & 7 & fawe W
T SAFgEr g Tifge, ST v
fea &% g 7 I} ¥ 3¢ fa<ac =g
7gT AT Ag Y APE g oW
ZW TH 4 &) TFT FT 6 gwrd
ST 3T &, gATer oY O & 4 JAa
Ffam g afraa & a9 & grar @@
e F7Ar FzA § f& g wAma-
arfas T sguanit ¢, ag 419 39 &
N T anE g get) AW &
FTEHTY AW FT 0a & wEAr ¢ fE
gq FTET A1 &) Jar w3

yr AT AT AEW AGE §
armae, faga s wfoge & ¥ &
faeare frar s snfge | 9% gAew
F1 7g T & A7 7 a7y §

ag7 afaw war A FTAW gwav R
s ag swAmEEATAE § 98 A5 A
2 1 wEA oEmfas R
FuRAAE & A% T AT
A AT F GEAT I@ K AL #
@Y & ¥ wfgn afew oo ST
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[ siFr = dga)
7g grar =nfge fF gw sot graar &
e & Iaa1 & fag N1 zfe @,
marars &1 gfawr Y zfer A wmAr
W & fawaw T wefan A
wim § f& #idar &1 gz 2aa F7
sreAT =fem o

zZH! F9F ¥ yA7 F vz ofrar
§ Trme qg=q o Ffzari it @ o=
sfau F1 @Ay FTAT ORAT R | U=
gT vF aredr famw & @1 s ag)
gFar zafan & 741 ngmy w1 Aw
Y7 ofear ¥ 97 |17t & famme 1
AT AT FEAT g FAiE A ARG o7
TET & 39 H W graaw A gfer & anfy
¥ fafaa @@ =ifzr ot gz =8Y Faar
gfer f& #1¢ Fza gamwafos 2
ar sadrefiza & gurr Eferwi
U A FIAT A FAAT KT FAT BT
arfgr 1 zafam & F 27 @ 97 W%
famr & f5 gard Y¥maw w1 efesor
FF AT 2 3T FT aeramE B,
g T EIFT ATAT F) HAT H17 Fw A
gem &1 At Jfgm o gmra sz
FrE 17T 92 59 ALY &1 %A

T amE § faare F:d go &
TerEar &t HY @ wAegrei w7 =t
FIATARATE | GAFA & fogor
Twea fgrgeara § gae agr wea @
fsa o=, wErTenet & a9 ¥ a7
Fr§ faeame, #1¢ wafx W £ f= ¥
mwigid fawavg T g a9 #
Toer frgr @ g 4% & =%
wTRY ¥ o 98 TR fogz w@r
qgi oz aw ramm 2 =gt 700
Hre F aifseae & ey fas 2
agi uF 937 wifeamt reonwr & o
sfusta FY 7 o 19X F 29T A%
A fFA 1w aw 37 S )
AT qEeY gfaag gaw 8 gd
g 3w o W e ¥ @ O
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TEATT AT AET wAA AT AT A A
gt & fad @y F1 faware aga &9
gATR 1 XIS, IOl & qAE §
agt Y Az savar fagrd Ad S
/51 #1 & o= wErgm &1 oww
TS A g Al Ay s faAAn
|rgar g

3FqY7T A AFT AZWAEIE qAF
feraaanz @@ g snframt zoms #
UF AT TOE] 1 75 | a8 #TeA
a4 @ 2 afeqs 97 #1 oF q@w
AT 1T q97 F7 & faFr=Ar M@
IAFI AT H XA GAr AT W
I AIFHGT F7AI ABATE L ST S
FE afory graqd #@ F o FAr X 7
F3T 33997 7 ferwAaar gAgn 4@
¥my AzA fawmr 9t ww Fafun
st sifF wfaat w1 afag drgeas g,
qiEAT §T qoat #1 9fag ArgeaE #
T FraT wrgw Fz2 fF ogwl @@
WNT I F AT F AT qI7E IT AN
TH ATZA & FAT TAAT Frigm 91 FfFq
&z & faqg 2 f@ gare =y afasifea
q I A1TA 97 FTIA ATEE, AALNE
q 7 7 10-10, 15-15 #¥718-18 &+
T RAT TTIFAE | TH FIO AN
AIF 7 a9 A1fg § AT THE FIT §
ANT et @w & @ sTAqT 8T
HZWIEZ AAT 9675 774 & | zafem
U g ? e srmw Aads, a9ds
AT TG | FHRfAT A9 FAT A% TG
a@rza fAass A7 g9 &g 9¢ fagre &G
AXNF, FTF a9,7 Ifz0 | @77 7
TEAF TEA H JHAM FY AFAT 2 1 AW
7zt 1 afvma @ EY @ £ & &/
AW T & 9% ¥ a7 wifg & v
99 4 & | 1fF 38 1Y a9 wnfan
gt zafam var &Y war 21

Tt 0% ¥ warong TigErsr anfx
¥ 3¢ |1 srfeA g @ @i fE
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60-60 &< 70-70 i\ aF FIE HSH
arfe &1 glaur garw 78Y & SR AA=ET
F1 I A1 WY e gAr =@ifge

& 741 wgzm 71 e g fasle-
g FI=T AT F A% H famEr =wEar
g a7 =ear g f& e &Y azi Aaaw
FIT FTT AGT F(H FOEA 1717 |
e 1948 ¥ 97 Az #1 froiga oY
a9 IF T qIAT T F09 g FET 4T |
I g1 7 AT ¥ vaAT oY, AvAIA
Y agt 97 fi7awzT ¥ qg=rar aqr 9t
fFT arg ¥ 39 &1 %7 =afra girar
7 qg 1A aAAT A7 g1 A 9w
FFT gET & F7E09 39 FAT MY A1
¥ 2o 71 gwm fag azi qurt ¥
@ IEE @zt ¥ A9 gedT W
FT A AMA F1 =AVH7 fwar ar fw
™M g7 § avaq ofrgrEr F o
faw=t sit= =t &Y gfaud oAy
gr i & ot shenfonF efer & geomew
TAAr &% T & YT FEEA FT
gfaar Y a@1 2 #tT o omm
afzfeafaat £1 =7 gm 310 TTH AT
faz T 37 Figar #1 w=ET fRar 49r )
afsa a7 65 § sz gy w7 faaw
& ag @rz7 wAvAfas @ & 9w
a7 ZW &9 A3 FT 7E |

# 9m & Ara9 gg WY uF "I
Szrar arzat g fr 99 vw Egd =
®oft v Giqur FrAT 2 A1 sAT TR
sfaa 7Y 2 a7 3a1 a8 w=saw A
2 f& =3 afawifedt 3y fmr &
arfgn oF sA%T ag ¥ & f5 @
3N qYaur £ I T A7 AfF5T gAT
afemfdi A nF = a@ § a95a
gn & fa=re 77 T srew 9y af
g & afawmfa &1 sl &
fadr @ aft g7 g af¥w s
ey w7 9ar § f& afuefear o
ar T ¥ gfx s @A arfzn
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I7E AT IR fF wadxar o &
98T ®T AFCAE! FT @AT 3T a9
T 3fad g &1 wAaw ¥ fawiw
FTT F1 % F IS FT IAENTA
Faw ga a7 wfafafaat &1 & 7d &
afgwifat 1 a9d &1 I &
TAF F¥ wrAAr § @A # fasrar
arfgm st qEARIT AT FAT TR
g W1 397 & daw § foaay g w@Ei
33 & |97 3z v fou awr i IRy
g @ 9% 9z FHe § f5 ag dwfem
AT FA9T F fgg #1 w9F W@ w
qIHE F1 @A | qAaT & fg@ owr ag
agy gma §aEfeft w@wE 0 SfEA
qrad o¥r gE @ s QU wrEa £Y
a9z A a9 A3 a1 afrw a7
g fo @9 arzq aq &1 aug daT
Tz WY TgFeRar &1 faaAr s e
#1 fazar wfgg g9t aF T afy-
Frfral €7 g & &0 F fArg E
@ srm &1 gar g & fF o) aoe
A9 aEAT N7 fmad v &
g wraa &1 A gga faear aifed
gg gart wfagi &1, sq-sfafafagi £
T gurdt Fowrdr ®1 oA fawr 3
afol f 4% sET & T WA ¥ aF
a? afgwifal @ aFea™ gEw
q41 3% Ffaal ¥ FgAT wgarg fw
¥ I THAT A HIT AL T OH) @A
g § 398 9Aar % fzat w1 qatefe
FaH, T A7 AT & g9 JAHAT
ar afe® 73z Fgom & afawrdr ghir
# ox @Y7 AT 3 AT ATIRT AT
yEfgr Fra1 S@ATE L fgy Aam
R FT T AT 97 AT I
aar fagrz & S Tart oY 3% WA
&1 smazaEAr A}, Bfew & &
7 faax & srw A wrAgn A
ft orafraT 71w Y 7@t 43 go §, =
st qar ar e 147 & ga7 9T 7
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[ siwe a1 dga]
famy & v Ifew Tmw ¥ d719 7
faea & g &1 foaar geam 21 T
AF T AIg ToRAw AW
qAY WOFT 991 2, AT IT TATE
# St = agaErar wfgm oar 3w
F A3, 3327 AT TH-0F AT AF
R 9g9T & FTIU g qIAT AT TE
arat F FE A AT w1 afrew
T ar | qm & famr 9 @Ay
qr 7@} ag= A%t | = sfawfai £
oz Tay g faewardy & fe = e
qFTT TE E AT qZ FYAT FTLATA
st g wET SFnmarst 7ot
¥efama ardl & 7 IR AT FTAST FT
Y g sar 5t fasar ifzm 7w A
faarr 1 A FT | AT TET TTHAA
FgY &, g6 gmar ¢ B 9Tar gard
wfers & 1 weEY F edt St AT ages
aife? & 7z A8 ogT &%, TEAT
weg wA & g fazara & fF S0
Tragan fag & wrA & feafa 7 game
Rl

#gg @i A FEIAT ® AR
¥ oY wgAr wreAT g1 fgegeana # 7€
e U 2 Wzl ¥@F & freAre QO
adt gaT 2 wWeg wRWd, WAL @
aree WA 2, weTene , Wel A% 6
T W 2, wEt W & fawre @y
o amm o nAm A EfFE A F
g1 AT GATH AR AT 2, HEA d@T
ag & f tar &gt Adigan g A
Fqq 937 UK IATE 1 gH AN
q97 @9 &1 F T AT glawg
sarar &, XA &7 faeane o FT 1 3T
ah oy wq A & Y A "Arew &
AT T FT W A F o
FEAT & IR g7 FL | 9T AL
W fawret i@t 339 faerem &
g faerwedt & 1
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I IAT AT F grAY T AR
TaraT & T fadr § Iy AngEe A
T g fE g owrer 4@ agrm,
afFa gfaary site W gy 3z
AT Ao F aifaal 1 aga
aAFATE IZET qTAT 2 T I Ny
asfrgi Y Fvg I T T g=ew
¥ g g & fogur gam Ad ¥ aw
AT TAAATAY TG F AT, FAwAT
AEIT, TFaL o faee # 99 qq-
7, 3fFT wawar, awd &t wEm
&1 feegram ¥ afafafu @z 8 &,
AT AT FT TLF Y FF 0 oA araE F
¥27T 3T wEg AT AZIRE Wi A
T H AAAT & | Tt A wEA &
T3-F3 A A1 TFEA & WA A
& 3@t A/l F a7 wrfagi a1 gf=m
F1 IGATT AT FH Z 1 IAF! A A
¥ qf=r & fag mfeat Y vware ag Al
arfgd #gifs feegeama Fa@ w@ H
FHAr 2, | A T2

g H 3T & gAY § oF g
e & gaye § foedt aw A =R
ATTA FY O A FIAT FAT T FEAT
T g 5 fasle & gzage aw aw-
7 g% gr feeeft Arsw St 2, Y
q7g 4 37AgT § frrawAnT A% Zw3-
TFT FIF ATTA AT B | Y agmar-
Tz ¥ AIATE FAAT g g fae aw
o mrzA oY 2, 4% Trag FAf
ye #@rfl sEAIER 8 feEwaAe,
F2q97 %7 fawteg swwT et gd
Y et aF A a1 WA AT 1
T AN 1 AFAT 8, AfHT gH wT d
f& zad afgwifodi &1 #ggm adf
fadrr . & wfusfoar & og fAdgA
Fem fF ¥ =@ aX # Fwar ";FAW
T &1

4y Wy 9N wERg W Ay
s g A s s g 5 oo
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AmTHT ¥ fetr ¥ w7 % W
AT T TG0 T4 q§ &1 JTEw AT
W aq gu% faaio &1 a7 wreew
&1 ST |

IT TR F ATM H IR AW T
AT FIAT E |

it 7o fro @¥w (qmme) : wmfa
wgreq, % qg fs Fggag, &
Mo T guw fag 1, A1 19X FAA
¥ arr st sz FaT g9
gdt grdiz @ fF 9 9T 92N, W=
@ IT AAT A, A A AT IAF ATHA
g @AY 4, ITF AIE AT AFT
qg AT THATH! F1 T FIA |

gy gz # ag ¥aAr =EgEr g fE
fager are 6 WA F1 qEO@ H A
qIg ATE, IAF qAZ H @9 FT -
A AT AT F a9 T FE-ww
UF WEW aF 98 A9 SATH a5 VEY
AT &nt & &I gFEE gan
A a1 oN F9 ¥ &7 3 F0¢ w161
FT T gHT | g9 § amdr Ay 2,
aigYy T At & Ay iw & gAN Ew
afeat & w1 afegi # awg 93 ot
g , ag T3 Afgat § aw, fasdmr,
qui, sifesr F@7, ", s,
T, F1AFT HT FHANM | 9F A7
oTé, 99 ARG # I 9 4v1 FAT FT
St A A @7 3FE) QA gg oY
A9 A7F OUAT &Y 9T Wer 9r 1 gz
#g Afmar g7 § ofeww #7107 qgdr
g AT M ATA A I B aAw
g7 ¥ zferor Y avs & | 99 ag A3
aTE a7 Afear soAt 9@ T fE IAwT
qrAfY fas= agr arar | o FAT 9r
UF TE A AgE ¥ ST gEE
fw W SE A Eoaw aw g
faar mar & 1 =gi @ o= & 7 fAwe
#7197 ¥ A ¥ g=foa) 1 A fazd
ftagaw ag 7f AT aq ag AW

(H. A. M. Dis.)

af | ot fawre & a2 Y fgwr o Sw
7T At AT ¥ guA wgT a1 %
ag ot Afggr § IAF Y A E qur
fagma &1 wg § I faow e
FFAEH FI T FKIfAd, AT AT TAT A
& f& &7 7 a7 A 1 T Tor A
fogr mar & T @wg AEEA F AN
arg «rs &, ag gRaT & foy @y A=
grafFr g o @rmr, T gw
@ ¢ & it a¥ 35 fear 7€ T
¢ fow qig & agt wfeai w9t oY,
I q7g & 99 @Y & 1 ag mfEai
4 gdt & ? avad ¥ @y avet s=e
o F1F AA § g, ITH & gL OF F7
HAT & UF g2 Fdeal T faar T,
afer fezaft & amaf qf=ay ar ot
wifegi & ag awt WY o gar 2T F
qdadt § F9ifF agt qvgH «r Fw
FTAT ATTET 91 a7 g7 FT 4@F 00 &1

MR. CHAIRMAN: Let the Hon, Mem-
ber continue  tomorrow. We  shall, now
take up Half-an-hour discussion,

17.30 hrs.

HALF AN HOUR DISCUSSION
EXPORT OF PEPPER

SHRI E. K. NAYANAR (Palghat) :
While replying to  unstarred question
No. 209 on 18 February 1969 the Hon,
Minister sai:l  that  the Export Pro-
motion Council in  Ernakulam would
dy everything to export peppar  and
that the Council’s Forcign Officer at
Brussels will do a good deal to do
s0. Thii is not the real problem. Either
the Minister is ignorant about pepper
export or the officers arc hiding the
facts...(Interruptions.) Peppar is a com-
mereial crop and carns much necded
forcign exchanze 1o the tune of Rs. 12
crores a year.  The total annual produc-
tion of peppe:rin India is 23,000 tonnes
a year. This mzans that Kerala produ-
ces a lion's share of pppar in the whole
country, abou' 93 percent, and it earns
Rs. 11 crores a year as forcign exchange,
Such an industry which carns valuable
foreign cxchang: is facing a serious crisis,
If the C:ntral Government did not take



